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ARREST OF MEMBER
MR. SPEAKER: 1 have to inform
the House that I have received the
followinng wireless message, dated the
8th March, 1975, from the Sub-Divi-
sional Magistirate, Sheopur,
(Madhya Pradesh):—

Morena

“Shri Hukam Chand Kachwal,
Member of Parliament, courted
prohibitory order
u/s 144 Cr. P. C. on 9.3.75 at
District
Morema (Madhya Pradesh). Arrest
made by Police Sheopur. Crime
No 7375 u's 188 143 TP.C. regis-
tered at P.S. Sheopur. Bail demand-
ed but he refused to furnish.”

arrest violating

18.20 hours in Sheopur,

st sz faerdt ey (Tarfarae) ¢
seper wEET AT 9 9wE F w@l
AP T O W7 RE T AT AN g7
Wy ogEt v TFT 141 I ET
T=TT ot |

oW FEEE T AT A AR A
ZX | WTOET TAA 77 A3 FT A0 GATE
fo oFmr gt 771 &

st wew fagrd Tt - WOw
mifaaritz & ¥FA7 A9 qATT 99 K
foraqe 9% 77 F1 OF fgear 3, g 0
wear, At ag 99T Creaarar A3 frarae
W AT 1% AT AT AT AT ART AW
T TEET AEQ AR E

weay wEYET T AR KT E W)
¥|qT A% & |
ofy AT W |

PHALGUNA 18, 1896 (SAKA) Genl. Budget,

262
1975-76—Genl. Disc.

13.2% hrs.

GENERAL BUDGET, 1975-16—GENE-
RAL DISCUSSION

MR. SPEAKER: Shri Diren Bhatta-
charyya.

[Mr. DEPUTY-SPEAKER in the Chuir]

SHRI DINEN BHATTACHARYYA
(Srrempeiet: Mr Deputv-Sneaker,
I shall describe in the word the bud-
get that has been placed here by the
hon. Finance Minister, as anti-people,
promonopoly Budget. People will gain
nothing from i, So many budgets
had heen placed here for the last 27
vears. Shri Subramaniam through-
out his budget speech this time spoke
elequently about  the economic and
political objctives of his party. The
steps he had suggested and the way
he had dealt with the economic aspects
lead me to conclude that the Budget
will never fulfil any of the objectives
enunciated here, Just before present-
ing the Budget. he stated: last vear
we passed through unprecedentzd eco-
nomic stroing in the history of inde-
pundent Indin. At the same tim: he
surd, it was olso a vear of determined
action on the part of the Government
demonstrating vividly the basic resi-
hence of the demonstratic svitem in
grappling with a erisis situation.

If we study the Budget. whst ap-
pears to ug is this. First of wll, T
have to mention here that he has again
impused taxes, the maximum of which
will affect the housewives of the com-
mon man. He has taxed even tobacco,
which is popularly known as the poor
man’s Juxury, in the name of branded
bidis. Sugar has been taxed, cloth has
been taxed. What else is left? The
duty on motor spirit has been increas-
ed by ten paise per litre, It is not a
luxury goods because buses will now
increase their fares, So far as | know,
in Calcutta and even in Delhi, thou-
sands of taxj-drivers hawve sold their
taxis because of the rise in petrol pri-
ces. In the price of about Rs. 3,50 per
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litre, the major portion is attributa-
ble to taxation. That is why the pri-
ces hate gone up so much.

So, my first point is that the Go-
vernment has spoken so much about
inflation and for some time past the
Government spokesmen have been
claiming that they have arrested the
rise in prices to a certain extent, but
now taxes of the order of Rs. 288
crores have been imposed, of which
Rs, 278 crores wouid come from in-
direct taxes. So, after sermonising
about the laudable objectives to be
pursued by the Government. Mr,
Subramniam has imposed new taxes
which will not check but only increase
inflation, because prices will increase
and the profits of the big monopolists
and industrialists will increase, giving
rise to further inflation. So, where is
the end to the situation that we gre
passing through? Nowhere is it to be
found. So, I am bound to say that it
iz an anti-people Budget, and it has
further opened the flood gates of loot-
ing our people by the big monopalists,

Even after the imposition of these
new taxes, there will still be a deficit.
Though it is claimed that the deficit
will be only Rs. 225 crores, from lagt
Yyear's experience we can say that it js
likely to be double or treble that fignre
in reality.

It will have a serious effect on the
prices of essential commodities used
by the common people. In the last
three yeuars, the highest increace ip
prices has teken place in India. 1 gm
not mentloning about the soclalist
countries. I know in Soviet Union
from the day the underground raijl.
way came into operation, the fare has
not increased. In China also there
has been no increase in the prices of
essential commodities. I know lhow
cheap are the food articles in the
Soviet Union. Luxury goods may be
costly. but in the socialist countries,
the prices of daily necessities are not
increased every year. The rise 1in
prices in 1973 over 1972 even in Pakis-
tan was snly 12 per cent as against
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28.2 per vent in Indla. Prime Minis-
ter Indira Gandhi was telling the other
day that inflation wag a world wide
phenomeunon, If so, why has not in-
flation touched the Soviet Union, China
and other socialist countries? The
Economist, London dated Tth Decem-
ber, 1974 says: »

“The Soviet retail price index has
remained unchanged for 7 years
and in China officially recorded
loca] prices have risen hardly at all
over two decades. The fares on the
Moscow Underground Railway are
still the same as they were in 1855
when il was built.”

What reason canp the Prime Minister
and Finauce Minister give? They have
no reply. But T can give the reason.
Soviet Unjon and China are bw ing
socialism while in India the Inrhira
Government is building capitalism,
not socialismm. So. you cannot escape
the capitulist erisis which has taken
place all over the world, including
America. In thig period, the vwner-
ship of the means of production 1n
agriculture and industry have heen
monopolised by a section of the people
and they are highly concentrated in
India. In Industry, the gross fixed
assets in the private sector increased
over 4 times in a period of 13 years,
between 1960-61 and 1873-74, from
Rs. 3600 crores to Rs. 15000 crores.
Tatas and Birlas have increased their
assets by over 10 times during the last
25 years,

SHRI VASANT SATHE (Akola):
At constant prices or current prices?

SHRI DINEN BHATTACHARYYA:
You can calculate it both ways, I have
taken it from the Economic times.
This concentration of wealth, land and
agricultural produce in fewer and
fewer hands has its effect on the stan-
dard of living of the people. It will
be found everywhere, Only the other
day there was a study by the Labour
Department of the West Bengal Go-
vernmnt according to which the agri-
cultural labourers live on one meal a
day with a pinch of salt because of
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poverty and lack of work. The num-
ber of landless agricultural workers in
the States from 1.77 million in 1961
swelled to 3.27 million in 1971 and to
about 4 million by now, according to
the Economic Times of 25th January,
1975. This is the picture you will see
in every State. Whether it is Bihar,
UP, Orissa or Maharashtra the num-
ber of landless agricultural labour is
increasing and pauperisation iz in-
creasing beyond any calculation in all
the States. The poverty is growing
not only in the rural areas but also in
the urban areas as well.

If for any reason the production
comer down and tle prices shoct up,

the ruling party and the Treasury

Benches say that it is because of the

labour. But what is the actual posi-
tion. If you calculate the cost of lab-
our for any produced goods, you will
find that it is far below the profits
taken away by the monopolists. If I
have the time. I can give you number
of examples to prove my case. To
the shere
of labour cost to production was 53.3
per cent. As the Congress rule went
on, by 1861 it was reduced to 39.2 per
cent. And again it came down to

give one example, in 1649

34.7 per cent after a year. These are
all the facts given by the Survey con-
ducted by the Government itself. So,
the argument that is put forward here
is how can you expect that the prices
will come down because the workers’
wages are going up and their dearness
allowance is going up. These are all
bogug theories. The real fact is that
the profits are going up and the shares
of the labourers and the workers are
coming down and they are becOming
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more and more pauperised. I can
quote here to show how the indebted-
ness is growing not only among the
rural people but in the urban areas
also. In the Study made by the RB.I
you will find that the indebtedness of
about 50 per cent of the employees,
white-collared employees, is growing
and they cannot make both ends meet
with the wages they are getting. The
same is the condition of the Govern-
ment employees. I do not find any
reason why the dcarness allowances
which they are committed to give upto
the point of 272, have not been given.
The Pay Commission’s recommenda-
tions were that upto the cost of living
index figure 272, the employees will
be getting DA and after that it fell
due again on 21st November, 1974 and
on 1st December, 1974 Government
promised to negotiate with the em-
ployees on the question of wage revi-
sion on 15th March, 1975. Therc was
an agreement on this point. But I have
heard that from 1st June, 1974 to 31st
December, 1974 the DA due to Govern-
ment employees will be deposited In
Provident Fund account. I do not know
whether the Government will keep its
promise or not and it is not known
when the employees will be entitled
to refund, Two more instalments are
due from 1st November, 1974 and 1st
December 1974. I do not know whe-

ther the Government is going to keep
itg premise. If the Government is
behaving in this way, what will hap-
pen to the State Government em-
ployees ? I know the West Bengal State
Government employeeg are the lowest
paid employees. Then there are Muni.
cipal employees, Panchayat employees,
School employees, Hospital employees,
etc. Everybody will take this plea that
when the Centre is not giving money,
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wherefrom they will get the money to
pay these employees. Then the same
plea will be put forward by the private
sector also. They will also take the
same stand that as the Central Govern-
ment is not paying the DA to its em-
ployees regularly, due to rise in price,
they are also not bound to give the
increased DA to their employees. I do
not know on what philosophy Mr.
Subramanium will base his theory of
deprival and denial in so far as addi-
tional DA for rise in C.P.I. of the em-
ployees are concerned. It iz a part of
the earned wage. ¥You are not giving
anything gratis and you are not giv-
ing any charity. It is their ecarned
wages, but you are denying them. 1
know in Parliument, we are putting so
many questions to the Ministers but
the employees working in Parliamoent
also are not getting their dues. Justice
is not done to them in many respects,
not only in respect of dearness allow-
ance or the wages but in other respects
regarding their promotion, etc. 1 do
not know who is to deal with and how
to do justice to the poor employees of
the Lok Sabha and the Rajya Sabha.

Then. about food production, if you
say there is less production, I can
understand. But no Minister is say-
ing that there is fall in produetion.
Shri Jagjivan Ram went to West
Bengal and said that there is plenty
of food. Where is the bottle-neck
then? The bottle-neck is in the dis-
tribution system. Not only in the dis-
tribution system but even in the pro-
curement policy of the Government.
The procurement policy that the Go-
vernment is following is pro-landlord
and pro-hoarder.

I can cite an example. Last year,
the amount of foodgraing they wanted
to procure in West Bengal was 5 lakh
tonnes. But actually, it did not reach
even to one-fifth. This year also, they
fixed the target of 5 lakh tonnes. But
they have not yet been able to procure
2 lakh tonnes. Even the Congress
Members are accusing the Ministers
that they are not taking proper steps
to dehoard and procure foodstufls
which are being hoarded by hoarders
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and the jotedars, as we call it in West
Bengal. Wherefrom will you get it
then? That is why we are lacing
semi-starvation conditions in spite of
the food production being quite suffi-
cient, as per the Government statistics.
If you go round the villages, you will
find hardly a family among the poor
peasantry and the landless labuurers
getting two meals a day. So, the ulti-
mate responsibility lies on the Go-
vernment’s policy of procurement and
distribution,

I would conclude by giving some
suggestions. As regards land reforms,
they have not been seriously under-
taken The land is still concentrated
in the hands of a few 2amindars and
the jotedars and some land sharks.
All these people are hoarding the
stocks and they are sclling at a price as
per their own interest. As a result, no
modified rationing in West Bengal n
rural areas has completely collapsed.
Even the little amount of wheat that
they were getting has been stopped,

I have to mention here that -while
this is the condition. I do not know
why the Finance Minister is enameour-
ed of exporting products which we re-
quire for our own consumption and
which he cannot supply. Take, for
example, sugar and Basmati rice. If
you go round Delhi, you will never
find it, The people wil]l abuse saying,
“You Parliament-walas, what are you
doing?” These things are being ex-
ported to other countries. I cap show
you that, one by one, in agriculture, in
industry and in all aspects of life, the
Government’s policy is to fatten the
big industrialists, landlords and big
land-holders. That is the reason why
we are suffering. Why ig there so
much inflation? Why is therc so.
much price rise?

You had spoken about eliminating
the difference in income. How will
you do it and what is the magic in
your hands? I have not seen it in
your budget on which you spoke for
one hour. I could not get any inkling
that even you aure serious about it.
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What to talk of difference in income.
Under your rule, in March 1964, the
Tatas had a capital of Rs. 480 crores,
in 1971, they managed to increase it to
Rs. 711 crores. The Birias have also
done it in the same way, Al that time
the number of monopoly houses was
75, and now, it wil] be 90 or near
about 100. The number of monopoly
houses jg increasing. The capital and
the profits of the monopoly houses
are increasing and the 8rdinary peo-
ple are getting poorer and poorer day
by day. This is the sum and sub-
stance of thiz year's budget. It will
bring no remedy for any damage that
has already been done within the last
26 years. So, this year also, your
policy of fleecing the poor is continu-
ing. Your policy regarding earning
of foreign exchange by export is also
causing damage to our national ex-
chequer if you consider it with an
ultimate view. Whether it is America
or any socialist country, ultimately,
vou will have to pay more than what
you get now by way of export of some
articles. You can take any number of
articles such as lea, jute, ete. You are
vxporting them on long term hasis. 1
know that yvou bave recently made
an agreemenl with Iran. In the same
way, you have made so many agree-
mentg with the developed as well as
the big countries. Ultimately. you will
have to repay them, and at that time,
you will pay more money including
the interest than what you are getting
by way of export earnings, aids and
loans. I could have given vyou an
example. You are giving a subsidy ot
Rs, 80 per tonne to the cement manu-
facturers for export. Here we want
cement, but you are giving them sub-
sidy to the tune of Rs, 80/. per tonne
for exporting. You have exported
Basmati rice to the extent of 35422
tonnes, and you are going to import
4.9 million tonnes of wheat frem the
TSA. On the one side you are ex-
porting rice and on the other side you
are importing wheat from the USA.

1 hrs

MR, DEPUTY-SPEAKER: Please
try to conclude.
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SHRI DINEN BHATTACHARYYA:

How much time is allotted to ma?

MR. DEPUTY-SPEAKER: Ycu
have been allotted 34 minutes. You
have pearly come to the end of it
Only one or two minutes are lefl,

SHRI DINEN BHATTACHARYYA:
It iy impossible. | will not he able 1o
fimish in one or two minutes. There
are some other points also.

AN HON. MEMBER: Leave some
points to others,

SHRI DINEN BHATTACHARYYA:
Last year also we have discussed here
how the expenditure on police—palice
means the Central Police—is increas-
ing. The expenditure on military 1s
mcreasmg The non-Plan expenditure
is ncreasing. But if you take the
statistics of health and other social
services. you will find that lakhs and
lakhs of our children are dving for
want of food and medicines. This ig
the condition.

In 1960-61, the defence expenditure
of the Government of India was Rs. 281
trores. Now, in 1075-76, it i1s Rs. 2,274
crores. If has increaseq almost ten
times, I can show this regarding the
exvpenditure on CRP; I can show this
regarding the expenditure on BSF and
other paramilitaries who are doing no
service to the people; only for the sup-
pression of the people's movement, they
are bewng utilised.

Now, what is the way out’ I can
s0 many things. Regarding catling
down the expenditure, whaf has been
your performance? The expenditure
on the organg of the State, Parliament,
the Secretariats of the President and
the Vice-President, the Ccuncil of Mi-
nisters and the Judiciary will be Rs.
84 32 crores pexi year. 8o, you are not
curtailing the expenditure. You are
increasing it. The expenditure on
these establishmentg shows a 30 per
cent increase a8 compared to the ex-
penditure of Rs. 62.5 crores in this
year, in 1974.75. During the year
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1973.74, the expenditure on the organs
of the State totalled Rs. 51.19 crores.
But, in 1975.78, it ig going to be Ra.
84.32 crores. This is from the Finan-
cial Express dateq 1-3-1975,

MR, DEPUTY.SPEAKER; That is a
good point. You may now conclude.

SHRI DINEN BHATTACHARYYA:
I will finish with my suggestions. My
first point is this: give up your policy
of putting the cart before the horses...

SHRI B, R, BHAGAT (Shahabad):
Only une horse.

SHRI DINEN BHATTACHARYYA:
Two horses—one is the industrialists
ang the other is landlords. Give up
that policy and do something really for
the agriculturists. And, there the first
potnt 1s, take away surplus lands from
all the landlords. There are thousands
of bighas of land in Bihar and Maha-
rashtra and in all the States, which
owned in Benami by landlords. If
you take away those lands and distri-
bute to the landless lubourers anc ihe
poor peasants, you will get results and
not only more food will be available
but hoarding will be less and less.

SHRI K. LAKKAPPA (Tumkur):
He is repeating the same points.

SHRI DINEN BHATTACHARYYA:
Mr. Lakkappa, I will repeat the same
points because so long radical land re.
form ig not there, no problem will be
solved. The second point is that there
should be a ceiling on profits on all the
industrial ang commercial undertakings
owned by Indian businessmen and take
over all excesg profits. You have
frozen the wages of working class.
Workers and employees would not get
their full DA as per your decision.
The Industrial Policy Inquiry Com-
mittee alw reported about fixing ceil-
ing on piofits but you have not done
anything in regard to the ceiling of
profits.
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Then about foog policy, there should
be monopoly procurement of the entire
marketable surplus from big land.
holders at more or less uniform prices
throughout India which provide an
adeguate rate of return. There ghould
be equitable distribution by statutory
rationing in urban areas, maintenance
of gizable buffer stock of foodgrains to
meet contingency, Peoples' Committees
at Panchayat level to make the pro.
curement ang distribution a success.
Better industrial relations shoulg also
be establisheq which are regularly
deteriorating. Workers are not getting
fair deal either from the Government
or from the employer. Employment
should be given to all able-bodied men
or unemployment rclief.

This year 13 International Women's
Year. I will give you one example.
Sume yearg back, there were 20,000
women workers in jute mills which is
one of the pioneer industries in our
counfry. Now you will find hardly 2,000
Is it nol shame on pur part that women
workerg are not getting chance any-
where? They are being denied justice,

SHRI VIKRAM MAHAJAN (Kan.
gra): They are getting beiter chances
and that 1s why, the number has been
reduced.

SHRI DINEN BHATTACHARYYA:
Are you hearing my speech or dream-
ing something?

SHRI VIKRAM MAHAJAN: Both.

SHRI DINEN BHATTACHARYYA:
There should be recognition of the
principle of equal pay for euqal work.
There should be no differentiation in
wageg between man and woman. Steps
should be taken to ensure democratic
functioning of trade unions ang there
should be consultations with trade
unions at all levels while chalking out
labour policies. These are my sugges-
tions. I hope, Mr, Subramaniam will
serlously consider them ang do some-
thing.



273  Genl. Budget, PHALGUNA 19, 1896 (SAKA) Genl Budget, 274

1975-76~Gen., Disc.

SHRI B. R, BHAGAT (Shahabad):
Considering the very delicate balance
in the economy to.day ang the serious
constraints on the Finance Minister,
the Budget that he has produced this
year ig a well.conceived one and he has
made an excellent effort to do his job
The economy and, particularly, in the
last 3.4 yearg the inflationary spiral
ithat was building into it has left very
little elbow room to the Finance Minis-
ter to raise resources. But, even then,
he has done his job judiciously, and
scientifically and tried to raise his re-
sources so as not to hurt the people
unnecessarily.

The hon, Member has described it as
an anti.people budget because the
Finance Minister has put levy on tea or
cigarettes or even on petrol. But he
has not gone deep into this matter. I
think he has merely repeated what he
has said last year, that any budget pro-
duced from this side i{s anti-people and
it shows more his ideclogical slant than
even a critical analysis of the budget
proposals. 1 will try to do that.

To do an analysis of the budget in
depth, what do the budget proposals
indicate? They indicate that his pro-
posals do not depresg or reduce the
disposable income of the common peo-
ple in a significant manner; only the
“affluent classes have been touched and
whatever the burden, that has fallen
on the lower and the middle income
groups, there is some compensation in
the fact that the way the expenditure
will be used in raising production will
ultimately bring down the price-line
and the compensation will be much
mare than the burden that it will im-
pose, Therefore, this is the only way,
and I say this is the only way, the
Finance Minister can approach an
almost impossible and difficult task
that he faces to-day.

The levies on tobacco, bidis, cigaret.
tes, tayon, synthetic rayon, fine and
super-fine cotton textiles are the
obvious choice for a Finance Minister
to.day because they not only bring in
a good revenue but the burden is very
fairly distributed. I am only surpris.
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ed why he has not touched liquor. ¥
know he has no speclal fascination for
liguor, but he should have brought in
that alsa.

The second category of the levies is
like those on tea, etc. Now, many hon.
Members have referred that tea is an
atricle of common consumption and.
therefore, any levy on tea is going to
be rigorous on the common people.
But one should not forget that to-day
tea has a very good market outside for
the first time in several years when the
unit price of tea was going up. It is
good that because of a short-fall in
production of East-African tea, our tea
is fetching a good price and, therelore,
I fthink it is the duty of the Finance
Mimister to curtail consumption by all
means and leave more tea for exports
so as 1o bring not only betier prices
from outside but also augment his
much.needed external resources.

Similarly, about cement, the whole
policy to.day is that the Governruent
hag gone in for reduction of construc-
tion activities and any increase 1
production of cement or a part of it
shoulq be exported. His thinking
seems to be so

Then, take kbandsarl. It is linked
up with sugar. Now, the hon. Member
says that the Finiance Minister has
taxeq sugar. But everybody knows
that the tax is on the non-levy sugar
Levy sugar 1s not taxed which goes to
the consumption for the common people
and it there Is increase it ig not proper
to just brand it llke that without going
deep into the matter; this is a salutary
provision. Last year we had almost

Rs, 600 crores of foreign exchange
from the export of sugar. I
think he will advise the peo-

ple concerned to export another
half a million tonnes this year; and
that can happen, if he not only reduces
the consumplion but taxes khandsari
also which will drive sugar cane for
being crushed in the mills. 1f there is
more production of sugar, he will be
able to export without raising prices
internally. Therefore, this levy is also
a very correct one.
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Similarly he has brought in Genersl
Tax Thig is a new innovation, which
15 a welcome feature. Qur ecouomy
1z a diversifying economy and our
atiempt is that it should grow faster
and if there ;s any stagnation. the
botileneck should be broken. There-
fore, he has brought in General Tax.
1 per cent of the produce in the mill
This will bring more revenue, 1 per
cent can be increased. Protagomsts
of the industry may say that it is the
thin end of the wedge, to-moirow {t
ran be increased. It can be invredsed
il 1t is economic. If economy is tn a
resurgent mood, certainly, there will
bhe a case for regulailing 1l in a manner
not only to raise resourres bui to use
this fiscal measure to bring about
elasticity 1n our econmric systein and
also 1n the fiscals system. So, this Is
a welcome measure,

1 am surprised that people come and
descrihe 1t as anti-people. 1 do not
think that they speak with convichon;
much less they can convince the people

here or outside,
He has rightly not touched the
‘personal taxes’. Only last year the

exemption level wag raiseq fiom Rs.
5,000 to Rs. 6,000 and at higher level
rertain exemptions were given. There
was no point in imposing higher taxes.
Any further taxation would have
eroded the real income of the nuddle
income group and this would have
really createq hardship to the people.
He is right in avoiding it.

The other point is about the Corpo-
rate Tax. My point is that the meas-
ures that he has taken in this regard
are also very correct measures, He has
iried 1o revive the economy. IHe has
given dividend relief by deferred pay-
ment angd tax holiday to the priority
sector industries as also exemption from
Wealth Tax to certain categories. He
has taken these measureg to revive in-
vestments It has produced the désir-
ed effect
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My point is that counter.inflatignars
thrust is not fully complele, It in
partial. Take the ecase of dividend,
Suppose sumebedy sells the share to-
day, will he get the benefit of it? He
would not get the benefit of that,

THE MINISTER OF FINANCE (SHRI
C, SUBRAMANIAM): He will get the
COI’I’BSQIJI]KIIDg Price.

SHRI B, R. BHAGAT: 1t that can
be taken care of, the thrust will be
more complele. Whenever g party of
the dwidengd 1s kept. it 1s available to
the companies and it 1s not distributed
to the shareholders. Therefore, it is
the company which Denefits. To the
exlent that the company can retain its
profitls and to the extent it is able to
invest and expand, well, the purpose is
served. That js the idea It really
depends upon the position of the com-
pany. There arc various schemes,
var.ous tacilities; buy the pomnt is, only
some compames  can benefit those
which starl a new company or under-
take expanslon ang various other
things, but as a whol¢, it will
not benefit the other cumpanies,
The arious relief itemg he has
proposed 1n the corporate sector
will 1mprove {he investment climate.
But if he accepts some of the sugges-
tions 1 have made, this can Le taken
up one step further, they will dn much
more thap what they are now domng,
and will achieve his abjective This
15 what I would say about the analysis
of the Budget.

He hag said that the more important
thing 158 the objective; let ug examime
his proposals in view of the ohjectives
which he has mentioned. The short-
term objective of the budget ig to
provide viability and vitality to the
economy. Over the past three or feur
years, the economy has been under
severe strain due to almost run-away
inflation and the entire process of
development was retarded, resources
were dwindling, costs going up. savings
getting eroded, prices rising, and there
wag gradual disintegration of the
economy . Therefore, the firet task of
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the Finance Minister has been to in.
tegrate the situation, to consolidate the
9conomic, 10 reduce, to neutralise the
inflationary potential. If that ig the
first objective, Iet us now examinpe it
from that point of view. The second
objective is long-lerm and medium-
term one. Ultimately it ig to make
way for increage in produclion and
contribule {0 pgreater income and
employment, reduce inequalities, make
a frontal attacs on poverty, increase
the income standards of people.
standards of living of people and con-
sumplion standards of people in general
These are medium-term or long-term
objectives.

We have to examine the Budget from
both these pointg of view hecause the
Budget is a socio-cconommuc  measure.
We have to see to what extent the pro-
posals formulated, plan developments,
allocationg made. et¢. are going to
achieve these very objectives.

Let us come o pruduction ang see
how 1t 15 going to be increased. Fven
as a short-term thing, money supply is
redluced and non.developmenial ex-
penditure is reduced and it is a very
credilable thing. Towards the contain-
ment of non-develoomental expendiiure
the Government’s effor! has been
noticeable. In thig year's plan develop-
mental effort is 55.5 per cent of the
total outlay ag against 48 per cent of
last year. I{ is a major effort. The
Member who preceded me said, Gov-
ernment expenditure is going up and
they are not doing anything in the
matter of containing and reducing non-
developmental expenditure. Certain
things cannoi be reduced. I eannot
dispute the fact increase in defence ex-
penditure, This cannot be reduced.
Interest charges, loans and advances 1o
States cannot be reduced. All these
¢onstraints are there. 1In spite of these,
the Finance Minister has succeedeg in
curtailing or bringing down no develop-
ment expenditure. As I sald eatlier,
thiz year's development component is
§53.5 per cent. This is a welcome
effort,
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Now I come to the programmes which
he Ras mentioned. Obviously, 1t is a
well known fact and the economists all
over the world agree that ihe peculiar
fearure of the Indian economic crisis
is that unlike in other countries, it is
triggered oft by our failure in agricu’-
tural prodaction. This ig the kernal
of the cconomic ecrisis. In the United
States, 1t was different. It was exces-
sive expenditure in the Vidluom war;
100 tulhion dollars 1in the last many
vears hrought down the mighty dollar
ind ereateq disorder in the infernation-
al  monelary system ang there
was the resultant stagnation and vari-
tus other things. Nol only in Ame-
rica, but 1n Western Europe and other
developed countries, they are facing
either excessive demand or growing
unemployment; that is the nature of
the crisis. But n our country, Lasi-
cally. the erisis par been created by
cur failure cn the agricultural front.
Since 1966-67. the rate of growth in
agriculture has heen about 2 ver cent
despite the fact that the irrigation
potential has almost mmereased double.
We have 42.43 million hectares uniler
irrigation and it is an irony fhat in
spile of the fact that irrigation poten-
tial has been deubled, the tofal double

cropping  area  has not increased
to_ that  extent. Theretgre, the
irrigation facilities  has become,

what might be called in the old Jargon,
merely  ‘protective investments' o
horrow a term from the famine code,
Against drought or famine, when there
is shortfall in rain, You use the water,
but there has been ne scientific
management of the waters for raising
productivity in agriculture. That jg
one reason. But the fact ig that over
a perlod gince 1966-67, agriculture was
stagnating and we had the ups and
downs. Even today in the ith Plan, we
said that we woulg produce 128 million
lonnes. We reached a8 maximum in
1971.72, 108 million %onnes, We have
not reached that maximym today. This
year. I do not know, whelher we may
be able to produce 104 million tonnes.
As we expect, if the kharif crop iy of
the order of 62 million tonnes and if the
rabi bumper crop is 42 million tonnes,
I think, it should be 104 million tonnes.
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I you see the per capita consump.
tion of food—that jg the one item of
consumption—it is going down succes
sively. The cloth consumption is going
down because the population hag been
increasing, The consumption of food,
cloth and the consumption of oil and
fats ang other essential items which
are yital in the life of man has gone
down. Six million Children are blind;
they are condemneq to blindness in this
country because they do not have en.
ough protein food. These are the pro-
blems because agricultural failure has
been there. I feel, the Finance Minis-
{er is well advised in putting the highest
priority on this. In any anti.infla-
tionary measures in introducing vitality
and viability to the economy, success
cannot be achieved without agr.cultural
resurgence. He has rightly put the
highest{ priority and provided money
for it. But the question 1s, whether
the provision of money above will do
the trick, unless other measures are
taken. He has rightly indentified
seeds, fertilizers, irrigation, credits ete.
But much more has to be done. Un.
fortunately for him, agriculture 15 not
under his control—I mean under the
Central Government. Food is grown
in all the States. There are millions
and mllions of farmg in the country.
How are the Seeds Farms managed to-
day? Of course, Nalional Seeds FPro-
ject is there and I hope, it does a betler
job. One of the reasons why producti.
vity in agriculture was going down was
that good quality seeds were not avail-
able.

In our country, I think the only
States where productivity in agricul-
ture has increased are West Bengal,
Tomil Nadu and Andhra. In other
northern States, productivity per acre
is going down, Take for example the
States like Punjab and Haryana where
there was a green revolution some
time back, there too the productivity
is going down. The fact is that last
year the fertiliser was not lifted by
the people. The stocks were lying
and the farmers were not lifting the
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stocks because of high price. Because
of that productivity goes down. They
could not increase the productivity in
agriculture because they could not lift
the fertilisers, In Bihar and U.P.—
in the heartline of the Gangetic Valley
—breakthrough in agriculture has got
to be achieved, While there cannot
be any major attack of poverty in all
these States, the picture is very dismal,
I am telling, him that we have to do
much more in the matter of implemen-
tation to the administration down to the
block level. Not only that land re-
form is very important but we have
also to distribute the lands properly.
Whatever legislation in this respect we
have passed, we have still not been
ableg to implement them, I warn that
the land reforms have to be done and
they have to be implemented with all
vigour, Agricultural labour has be-
come very very rostive In the
rural areas there is labour unrest.
Evervwhere you will find murder and
violence taking place. There is violent
confhiet between the farmers and the
landless labour. That being so how
can you expect our programmes to be
implemented?

1 am saying this because—I am
warning the Finance Minister—in
1972-73 when we had to face the worst
year, we provided Rs. 175 crores of
crash programme for rabi production.
But, what happened to that crash pro-
gramme? Nothing happened. The
programme only crashed. And Rs. 175
crores went down the drain, It added
to our inflation and it did not produce
a single gdditiona}l ion of wheat. There-
fore 1 am saying with all the emphasis
at my command that it is the reform
of the land administration—not only
land reforms—which alone can bring
the desired resylts. So, everything
shouly be made available to the far-
mers. To-day imagine that only 15
per cent of the credit goes to the
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farmers owning below 5 acres of land,
85 per cent of the credit goes to far-
mers with above 10 acres of land, But
the farmers who have got below five
acres of land get only 15 per cent of
the credit. How can you expect bet-
ter results? Apart from everything,
you are only creating g political in-
stability in the rural mde. The gap
between the big and small farmers 1s
increased, It is also absolutely neces-
sery that unless the marginal farmers
-gmall farmers ang the landless labours
—are also involved in 1t, there cannot
be any agricultural resurgence in this
country. And whatever money we
spend on it will not be able to bring
in the results. We have, over the
period of years, achieved a growth of
2 per cent in agriculture, This is in-
adequate. And this country will be
plagued by the crisis of slagnation in
production. We have been facing vari-
oug agricultural crises and, therefore,
it is necessary to see that we follow up
the programme and implementation of
the same at the lower level, at the
farm level ty 1ncrease productivity
significantly.

Coming to the employment pro-
gramme 1t 15 stated that we have given
up thes programme. It is unfortunate,
Qur party’s programme was to provide
jobs to half a million people every
year—which has been given up 1t is
given up 1n the sense that it is inte-
gruted into the development plan.
This can only be done if the industries
are developed in a proper way. The
agricuMural development can absorb
the under-employed in the rural areas.
The explosive situation today is that
5 lakhs of educated people are un-
employed every year, According to
the live registers, five fakhs have been
added to the umemployed. Out of
eighty lakhg or so, 45 lakhs are edu-
cated unemployed. It may be much
more if you take those who have not
even registered their names, Out of
about addition § lakhs, nearly 2 lakhs
come from Bihar and West Bengal.
Imagine the massive educated unem-
ployed people. Already unemployed
educated people are growing in num-
bers. We are today facing urban un-
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rest. Diversification of industries is
the only answer. We should take
measures Like dispersal of industries,
ditfusion of industries and so on and
so forth. The more important task is
to consolidate the base of industries,

The growih rate 1s only at the
rate of 2.3 per cent over the last year.
We have planned for 8 to 10 per cent
growth annually of industries in the
last five years or so In the last five
years or so, the industrial growth of
this country was only 38 per cent
annually.

There has been a period when there
has been zero growth or negative
growth which 15 most unfortunate,
The future is alsp bleak as in the
Fuarth Plan period there has been a
significant fall 1n the rate of invest-
ment We provided for Rs. 3,800
crores investment m the public sector
whereas the real investment was
Rs, 3,000 crores at the current price
level which means in actual terms it
15 a hittle over half of the Plan pro-
vision. When there 15 no investment
how could you expect to achieve a
growth rate of 8 to 10 per cent in
coming years. You cannot achieve it.
Therefore, the Finance Mimster has
ardopted the strategy to take selective
sectors in this year. He has selected
the power, coél and the oil sectors
The outlook in coal is better. We have
produced more and are going to pro-
duce at least 10 million tonnes more,
There are good industrial relations
ard managerial efficiency is also better
But let us have a look at the other
critical sectors like steel, cement and
fertiliser

It is true that both the public and
the private sectors are looking up,
more particularly the public sector.
The public sector has come to assume
the role which we enshrined in our
Flan namely that it will control the
ccmmending heights of economy It
has come 1p assume that position and
in the coming years it will further
grow and play a dominant role, This
is the one institutional change which
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lms taken place in our economy and it
s heartening to see that when we
made the efforts, the public sector has
responded, At one time it was said
the public sector is a drag and the fri-
ends on the other side and the con-
servalive parties believe that these are
white elephants, they cannot pay. But
tae iact of the matter ts, 1 the last
two to three years the pubhc sactor
nas come back and has contributed to
the national resources. For example,
in 1972-73 they contributei Rs, 83
crores; 1n 1973-74 they contributed
150 crores and this year, I am told,
their contribution will be Rs. 233
crores. It 15 a net profit. Thig con-
tribution could have been more if the
organmisations litke Bokaro, Neyveli and
HEC wete not losing. But it is heart-
ing the losses have come down. So.
it is a very welcome feature that the
pu'hic szctor has come to play a posi-
tive yole and they have to go further
in this.

This does not apply to all sedlors
angd 1 will only take up two sectors,
namely, Steel and Fertiliser, I do not
want t0 go into the details—Steel was
under my charge for some time—bhut
ti 15 not a great tragedy in this coun-
try that we have a capacity of nine
mijlhion tonnes, but, we are not able to
use more than 50 per cent of 117 Steel
is an industry where more production
will mean still more industrial pro-
duction. There can be increased ex-
ports, Today, steel fetches a very
high price, If we produce one million
tonnes more of steel, we can earn 100-
120 crores of rupees and this ean help
in the attempt towards increasing the
industrial growth. increasing the eco-
nomic growth and revival of the na-
tional economy. In 1868-68, the capa-
cily utilisation of our steel mills was
71 per cent. Today, it has not regis-
tered more than 57 per cent. In this
year, during the last few months, there
has been a better performance. But,
this ig not enough. If you compare it
with last year, there has; been a 0}
por cent increase, Last year was a
very bad year. We produced only a
little over 4.4 million tonnes of steel

and this year we kave produced 5 mil
Lionn tonnes of steel )
say that we have dene well. But, we
cannot sit on it. Theve is somithing
wrong in the management of the gteel
industry and in regard to operational
and managerial efficiency. 1t.is cri-
minal in a country to have § million
tonnes of steel and produce 5 million
tonnes today, Now, it is said that we
will produce one mllion tonnes more
a year later. Similarly about Bokaro,
Bokaro is one of the largest plants,
But, it is limping towards progress.
Next year, they say that they may get
ope muillion tonnes from Bokaro, There
are various reasons, some justifiable
reasons. We have to go seriously into
tris. Perhaps, what we have done in
the case of HEC, we can do in regard
to Bokaro, Earher, HEC was making
heavy losses. Similar was the case in
regard to the MAMC Plant near
Durgapur. There was a recommenda-
tien of the Public Undertakings Com-
mittee in regard to this plant., The
Public Undertakings Commuittee said
that this should be written off. I was
tre Mimster in-chaige. I said ‘No’. I
saild ‘We will try to improve the per-
fcrmance', Now, I am happy to learn
thet MAMC is making profits today,
It can be done. The trick is that you
have to put the proper people and give
trem incentives, Simularly, in regard
to fertiliser,.,

i
g
]
#

MR. DEPUTY-SPEAKER: When the
Demands for the Steel Ministry are
taken up, you can make these points.
You can go into it more elaborately
at that time. Try to conclude now.

SHR B R. BHAGAT: This Is very
vital I am not going into the details.

MR, DEPUTY-SPEAKER: There
will be another opportunity.

SHRI B. R. BHAGAT: I am only
giving an example. I do not propose
to go into the details. I will give an-
other example, namely, fertiliger. We
have a capacity of 2.3 million tonnes.
But the capacity utilisation is only 14
lakh tonnes this year. You can say
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that there has been power shortage
and go on. You can put the blame on
thege. But, the fact of the matter Is
that there is something wrong in the
management. We hrave to take a fresh
icok at it As we have done in the
case of machinery group, we should
do in the case of steel and fert)liser.
The Ministers concerned ghould go
inlo these matters and I am quite sure
that they will be able to achieve the
targets soon.

MR. DEPUTY.SPEAKER: Please
cdnclude.
SHRI B. R. BHAGAT: Since the

time is running out, I do not want to
take up more points. These are the
things that can upset the balance,
and the Finance Minister has tried to
provide for these things in his Bud-
get.  Another thing which can upset
the balance is the deficit. The Finance
Minister ha: made a commenduble
effort 1m regard to this, He ha. 1e-
duced the deficit from Rs. 460 croves
to Rs 225 crores. But, the deficit is
going to be much more. He has taken
into consideration some of the things,
But, o1l credit of Rs. 230 croie. and
the recycling of oil funds of Rs. 100
croreg are not in the nature of per-
manent subsidy.  Another important
factor which can upset the balance s
the defence expenditure. We have
made certain assumptions and we
have provided for an increased de-
fence expenditure. Because of the
US decision o resume arms supplies
to Pakistan and because of some spe-
cial reasons, a situation might arise
during the course of the year when
we will have to increase the defence
budget. Similarly, if the agricultural
production falls and 1f the prices go
on increasing, we will be faced with a
similar situmtion next year as was the
cage this year. These are the things
which can upset the balance. But.
this risk he can always take,

On the balance, this vear he is in a
hetter pesition. The inflationary spiral
is slowring down. There is even a
drop in prices, Increase in revenue is
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there. The tendency to save has in-
creased; last year household savings
were Rs. 5,000 crores; I think this year
it will be Rs. 6,000 crores. He should
budget for Rs. 7,000 crores of savings
next year. The investment climate is
improving. Because of the silver lin-
ing of improvements in the economy,
his hopes may be realised.

1 would conclude by this that the
Finance Minster as the captain of the
economic ship of state is steering
thronigh the grand rapids and cataracls
of inflation, of high prices, of stagna-
tion .n production, administrative in-
efficiency and  the hidden rocks of
smugglers and even corruptivn. He
har to steer clear of these. He must
nnt fail hecause the hopes of millions
and milhions of people rest on his com-
ing out successful and we all wish that
he succeeds.

SHRI VILENDRA  AGARWAL
(2Tor. Jabad):  Mr. Deputy-Speaker.
we as a nation are passing thiough
4 pcriod of unprecedented economiu
[ORLIES During the lost three years,
supply of money expanded by 518
per cent while real national income
i creased enly by 6.2 per cent. The
¢latmr about national mcome having
incicased by one per cent in 1974~
75 15 w1l a question of doubt. There
are calculations to show that it may
be onlv zero, but in no case 1t will
reach one per cent. Prices have shot
up by 80 per cent during the last
three vears. while the rupee value is
no more than 25P.

Only during the last 15  months,
from Aprl, 1973 to September, 1974.
prices shot up by 55 per cent The
latest study of the RBI  indicates
that the percentage of those  who
live ‘helow* the poverty line today
has increased from 40 to 70 during
the last six vears. This is the achieve-
ment!

The number of unemployed in-
creasing every day exceeds 11,000.
Famine, drought and hunger are so
widelv prevalent in the country that
a large number of people have suf-
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fered, though we are told now and
then that the food situation is well
under control. People are living under
hard conditions, such conditions
which can hardly be described in
words, Their status has virtually been
reduced from that of beggar to cat-
tle. There ig no drinking water even
after 27 yeurs of independence. This
is the situatior which is, of course,
a grim situation, a very dangerous
one, for arry civilised government
with a denwcratic apparatus to let
grow.

If you lock at it from the political
plane, whenever the Opposition cham-
pions the cause of the very poor and
raises its voice against corruption,
mismanagement of the economy,
black money and unproductive ex-
penditure, the Prime Minister comes
down heavily on them angd describes
them as traitors, criminals, fascists
and CIA agents,

AN HON. MEMBER: And Right re-
actionaries.

SHRI VIRENDRA AGARWAL- Is
this graceful? Her utterances are
80 irresponsible that she is function~
ing more as a group leader rather
than as the Prime Minister of the
largest democracy in the world She
is a leader but she lacks grace I
suggeat that people of her stature
must have the magnanimity of Pan-
dit Nehru and should learn how to
ireat the Opposition in the country.

AN HON. MEMBER: During his
days your party used to say the same
thing about him also.

SHFI VIRENDRA AGARWAL:
About his magnanimity, there can
hardly be two opinions

If you try to describe the total
economic situation in the country,
gix major factors emerge which show
.exactly whick way we are going;
declining rate of growth, almost con-
tinuous increase in  unemployment,
stagnation in respect of the rate of
gaving and capital fornwation, poor
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utilisation of capacities in basic &
dustries like power and transpert,
increasing prevalence of black money
and large increases in consumption
and inequalities in income.

I think the overriding imperative
in this situation was to reverse the
long term economic decline and sfed
up the rate of savings and investment
climate once again. I know that the
Finance Minister had an enormous
and difficult task, The Finance Mi-
nister had the reputation of ushering
in the green revolution during the
last decade and is known for prag-
matic and prectical ideas and that is
why the country had  expectations
from him that he would help in re-
viving the economy. He is a man of
experience, having worked in the Mi-
nistries of Food and Agriculture, In-
dustrial Development and other Mi-
nistries and the experience accumu-
lated in various Ministries as also in
the Government of the State will
stand him in good stead as the Fin-
ance Minister of India.

To begin with, 1 should like to con-
gratulate the Finance Minister on
three counts:  Firstly, the Finance
Minister had raised the defence out-
lay *v Rs 117 crores to Rs 2274
crores. The recent decisicn of Pre-
sident Ford to supply arms to Pakis-
tan is fraught with dangerous conse-
quenves td our country and I say
that the entire country ‘'will stand
by the Finance Minister if he steps up
defence expenditure for safeguarding
the integrity and sovereignty of the
motheriand, Second'y, he hag in-
creased the Plan outlay by 23 per
cent: he has raised it by Rs. 1116 crores
to Ra. 5960 crores. I doubt if the in-
crease is 23 per cent or 17 per cent.
I must also point out that it is
against the price rise of 27 per cent
during the tast year. Thirdly, the
Finance Minister has rightly reversed
the order of priorities. Agriculture
and energy had been accorded the
highest priority and I feel that was
the need of the hour. He has raised
the provision for agriculture from
Rs 108 to Rs 270 crores but in terms
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aoased to Ra 140 crores but actually
the percentage has declined from
4.8 to 43 per cent. Therefore, mere
allccation of resources and playing
with the flgures as he has dome in
the Budget, I do not think will take
ug very far. Ultimately it is utili.
sation that counts. The hard core of
entire planning ig utilisation, If the
weources allocated are not well-utili-
M, effectively utilised, I can say
that it will not bring about the de-
sired results.

The Finance Minister’'s Budget
speech had two parts, “A” and “B”,
and his Budget of great hope is
couched in many more words than
needed to have been poured out. 1
certainly support the philosophy
that he has propoundeq in the first
part. I think there ig hardly any-
body in this country who  would
dare to oppose that philosophy, but
the real point is that the second part
defeats what he has mentioned in
the first part. Nobody would be able
to swallow what he has mentioned in
the second part. He has certainly
employed an intelligent language to
make an impact on the npation but
it cannot go very far to alleviate the
sufferings of the common man.

Shri Bhagat rightly tried to judge
the Budget from three angles. I
would certainly like to follow him
in respect of all his figures and the
philosophy propounded in respect of
those three points. The first is whe-
ther this Budget will be able to fight
inflation or not. This s the first ques-
tion and a right one. The second
question is whether it will ever be
able to make a major attack on po-
verty as such or not. The third ques-
tion 1s whether it will really
accelerate the rate of growth in the
next one year. These are the three
major gquestions on which I think the
Union Budget has to be judged.

Tsking the first point, namely the
Budgetary gep, you know that last
3868 LS—10.
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year Mr. Chavan had claimed that

mering that it was going up to such
an extent that he would never be

this figure has ultimately
to Rs. 625 crores, in spite of the
that he had opresented a
Supplementary Budget and in spite
of the fact that he hag imported crude
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crores. It is believed that it would
remain at Rs. 555 crores after taking
into account the new fiscal measures.
That means the uncovered gap is
really not Rs. 464 crores, but Rs. 704
crores. The statistical jugglery in-
cludes an assumed oil credit of Rs.
230 crores and a re-cycling of alle-
gedly frozen funds of Ra. 100 crores.
That means that the figure of Rs. 330
crores has not been added to the
figure of Rs. 225 crores.

Thirdly, the Finance Minjster has
preferred to remain silent on  the
vital issue of dearness allowance. It
has been calculated that dearness al-
lowance by itself will cost not less
than Rs. 400 crores during 1975-76.
If you add up all these figures inclu-
ding the taxation of Rs. 288 crores,
it comes to Rs. 1,200 crores, My estl-
mate is that whenever any burden
of more than Rs. 1,000 crores is
placed on the people of a couniry,
particularly in a developing country
like ours, it should produce a price
rise of 80 per cent. If all my figures
go correct in respect of deficit financ-
ing, I am cent per cent sure that pri-
ces will shoot up by 80 per cent dur-
ing 1975-76. But there is a very im-
portant condition which I lay down,
ie. the supply situation should re-
main static. Otherwise if the growth
rate exceeds 3 or 4 per cent and the
supply situation does not remain sta-
tic, this projection can go wrong. If
the growth rate remains zero as it is
today and if this burden on the peo-
ple of the country exceeds Rs. 1200
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crores, prices will shoot up by 30 per
cent.

1500 hrs.

It iz true thal the prices have come
down to a certain extent and the Gov-
ernment policy In respect of anti-in-
flationary measures had something to
do with it. But what is the major
factor responsible for bringing down
the pricea? 1Is it only the measurs
tuken by the Government or is there
something else algo? The hyper-infla-
tibn whith was ruling the country
til] September 1974 has taken the
form of stagflation, This lack of de-
mand of industrial products in parti-
cular and & false notion of price sta-
bility is the side-effect of stagnation
Stagnation means lack of demand.
That is why when they do not go to
the mmrket, naturally prices come to
their old level. I certainly appreciate
the anti-inflationsry measures taken
by the Government, but if the magi¢
has been done, it hag been done by
the process of stagflation.

Immediately after the presenmtution
of the budget, the Finance Secretary
calls a press conference and makes an
assessment. In 1974, after the budget,
the Finance Secretary announced that
the impact of the new levies would
hardly be 9.33 per cent on the whole-
sale price index and 0.5 per cent on
the cost of living index for indus-
trial workers. But prices shot up bY¥
5 per cent just in one week's time.
Similarly, after the rreseantation of th®
supplementary budget, the Finance
Secrafary declared that the impact
will be absorbed by the middlemen,
but again the prices shot up by 5
per cent in one weelk, This year again
the Finance Secretary has made &
prediction that this budget would not
have any significanl impact on tb®
price lavel 1 feel that the Finanes
Secretary plays a fraud and deception
on the nation The Finance Secretary
should not br allowed to make such
statements, 1 he continues to mis-
lead the House and hoodwink the na-
tion, I do not think we can call our-
salves to be a full-fledged democracy:
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The Finance Ministry, it it knows
anything, it knows only one thing-
how to loot and grab. It needs to be
renamed as Ministry of Loot and
Grabbing Afairs rather than Minis-
try of Finance.

While talking about inflation, I
repeat the 7 points to arrest the in-
flationary phenomenon which persists
in the country's economy: (1) Money
supply must not be allowed to #
‘beyong 3 per cent it the growth rale
remains zero, (2) Selectivity in res-
pect of bank credit should continue
to be pursued while agriculture and
exports must be accorded the highest
priority (3) A dialogue with the Gov-
ernment employees is necessary. Cre-
dit certificates on attractive terms for
at least 50 per cent of the dues should
be the hasis for agreement between
the Government and the Government
employees. (4) Sterp action needs to
be taken against smugglers, tax-eva-
ders, hoarders and profiteers. It ig a
matter of disgrace that the Govern-
ment have been ahle to recover only
Rs. 14 crores from tax-evaders. It
is a very mcugre amount as compared
to the total blackmoney or the para-
llel economv that we have in this
country. (5) While, on the cne hand,
the tax machinery needs to be stream-
lined, on the other hand, I will say
that the Government's own image
must improve. If the Ministers are
known to be corrupt, how can they
preach what they themselves cannot
practise? If the Finance Ministry peo-
ple are really sincere in their objec-
tive, I would suggest that in order to
inspire the people of this country
they should conduct raids and sear-
ches not only in respect of commaon
assessees but also in respect of Minis-
ters, top Government officials, party
functionaries and income-tax officers.
{(8) The puklic distribution  system
should not remain a matter for ridi-
cule but should be effectively intro-
duced and it should be so effective in
its functioning that the peonle at the
lower income group get foodgrains et
a cheaper rate. (7) Plan holidey iz &
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hard reality of Hfe for the last two
years, Therefore, I would say that
iarge outlays with long gestation
period must be drastically slashed in
tavour of such schemes which can
bring in quick results. (8) Al un-
productive expenditure in the Govern-
ment must be cut by at least 10 per
cent. Here [ would suggest four
things.  Firstly, the Rashtrapati
Bhavan staff should be cut by half;
secondly, the Research and Evaluation
Division of the Prime Minister’s Secre-
taat should be abolished; thirdly,
there should be full-time control over
fhe payment of overtime and staff cars.

SHRI S. M. BANERJEE: Rajya
Sabha should be abolished.

SHRI VIRENDRA AGARWAL. It
these things are done, I am sure we
will rertainly be able to hold the price
line

Next I will come to the question
whether the budget has realiy helped
the poor about whom we have talked
8p much and for whom we pay hip
sympathy every-minute. I would like
to judge this only from one angle, and
that is the indirect taxation. The
yielg from indirect taxes on commodi-
tles increased from Rs. 632 crores in
1871.72 to Rs 3,681 crores in 1973-74
and now that particular tax has
reached the staggering figure of
Rs. 4,300 crores. The levy on items
of mass con-umption 1s increased every
year by the Finance Minister on the
ground that they are luxury items.

According to an estimate made in
1972, the indirect tax levied by the
Union Government is responsible for
50 to 75 per cent of the total ex-
faetory price in respect of six major
industries, namely, cloth, sugar, steel,
paper, cement and rayon. That means
that if the price of an item is one
rupee, the Government charges 75
paise as tax. Take the price of petrol
Today the price of petrol 15 Rs. 3.38
per litre. Qut of this the excise duty
is Rs. 2,20 and the actual cost is only
#0 paige. In the western countries,
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where the consumption of petrol I8
much more, the tax is not so high.
In no country in the world wili you
find petrol being sold at such a high
price.

In fact Indian petrol price is the
highest in the world today. Sir, this
is one major factor responsible for
our poverty line going from 40 to 70
per cent and because of the prices
which are continuously shooting up,
it is only the poor and nobody else
who suffers. Year after year, addi-
tional burden {8 placed on the peoor
and the Government has not yet set
up a Departiménf to assess the cost
of a cup of tea or a piece of bread or
a soap cake or a kilo of sugar that is
consumed. I would make a request
that the Government could immediate-
ly set up a Cell to make a fuller assess-
ment of the tax content of the price
paid by the poor to the Government.
Sir, poverty is being accentuated and
perpetuated and on‘the policies which
are being pursued today I can de-
finitely say that they are never meant
to eradicate poverty. I would just
make two suggestions and afterwards
1 would move to the next point. One
is that if you really want to do some-
thing for the poor, if not much~I
know you cannot do much—then the
tax exemption limit should at least be
raised from Rs. 6,000 to Rs. 10,000
for the simple reason that the value
of the rupee today 1s 25 paise. 8o,
Rs. 6,000 means only Rs. 1,500. And
the second ig that there should be re-
duction 1n the excise duties on all
essential items. This 15 the criterion
tor the common man to judge whether
you really stand for the poor or you
just pay lLp sympathy to the poor.

Then the third point is that I would
ke ip judge the budget on a very
crucial point and that 1s whether the
budget has really helped the rate of
growih. The growth is the real thing
by which you judge whether the coun.
try 1s moving forward or backward.
The Finance Minister has rightly said-
in his budget speech that the pro-
blems of poverty cannot be solved
by merely holding the price line and



1975-76—Gen. Disc.

[Shri Virendra Agarwal]
we can hold them only through
growth. But what is growth? Growth
is zero. For the last 5o many years
it remains zero.

Now, Sir, i you claim here that we
have got bright rabi crop, I say we
have the bright rabi crop but it is not
going to produce more than 40 million
tonnes. That means that for 197475
we will not have a total production of
a hundred million tonnes. I refute the
figure made by the Government De-
partment that during the current fin-
ancial year, we will have a produc-
tion of 104 million tonnes. Therefore,
on the agricultural front, we have
already failed. We are lagging be-
hind on the industrial front, because
of industria]l recession; and industrial
recession means lack of demand. A
large number of industries are not able
to work full time. It is frue that the
Finance Minister has granted a few
tax relief measures for reviving the
economy. They have been received
well, but they have left the market
very bighly depressed. At the moment
the share market ig so depressed that
one cannot believe that the Govern-
ment has granted any relief for econo-
mic recovery. What are the real fac-
tors for it?

Now, Sir, during the last two or
three years the Centre's own Plan
outlay was cut down to about 20 per
cent to 25 per cent and the nitial
capita]l issues by Companies in the
first nine months of the current fiscal
year fell to Rs. 20 crores from Rs. 387
crores. Then in respect of rate of
saving which is the crux of the total
problem, it was 11.1 per cent in 1983
66 and it came down to B.2 per cent
in 1871-72 and similarly in respect of
rate of investment it was 5 per cent
in 1950-51 and it went up to 13.4 per
cent in 1965-66. It declined to 9.6
per cent in 1871-72 and is siill going
further down during the last three
years.

These figures clearly indicate that
the economy is declining and  that
economy is not going up. If you see,
again, the figures of the capital raised
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by the private companiea, ihey got only
Rs. 89 crores in 1860. Now, it has
come down to Rs. 70 crores.

The industrial production is howver-
ing around at the level of 100 right
from 1971-72. The industrial stagnat-
ion has stopped the country marching
towards economic prosperity. To en-
sure 10 per cent growth rate, the in-
dustrial production must be accelerat-
ed at 18 or 20 per cent. It ig nothing
beyond our reach., But anti-production
laws and lack of fiscal incentives
the real culprits. 1 know, in th.y
House, there are powerful lobbies
which have acquired a vested interest
and they do not let industrial pro-
duction {o grow further.

Here, 1 would like hurriedly to make
ten suggestions for reviving industrial
production, and also on the total sup-
ply side.

(1y Remunerative price for agri-
cultural produce at Rs. 125
per gquintal,

(1) Supply of essential inputs at
gubsidised rates to farmers;

(4) Tax exemption Limit on divi-
dend incomes must be raised
from Rs. 5,000 to Rs. 10,000

(4) Continuance of development
rebate;

(6) Abolition of Capital Gains
tax;

Reduction of excise duties to
half in respect of such indus-
tries suffering from recession;

uniformity of sales tax in the
whole country; and

o
<3
—

7

—

(B

rationalisation of tax struc-
ture.

Mr. Chavan has already brought the
tax rate structure to 77 per cent.
Now, the incidence of all taxes put
together should have & maximum
limit at 80 per cent. I think, if the
Finance Minister works in that direc~
tion, only then the rate of savings
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can move up in a big way. (8) Pro-
duction in exceis of the base year
should be given o rebate in the
excige duty or in some form of tax
credit certificates.

to grow, not by incressing the tax
rates but by the income to grow and
the GNP. to grow. This is the only
way to realise our national objective.

Only in July, 1974, the U.X. Chan-
cellor of Exchequer had reduced VAT
frats 10 to 8 per cent. In this way,
there was a Toss of $150 million to the
British economy and $500 million in
a full year. If this trend which we
have been pursuing in the last few
vears is not reversed immediately. I
am afraid, we will continue to go
towards what we can cal] the gutter.

Finally, the politicg of murder rather
than economics of the poor is domi-
nating the national gceme. You pay
Lip-sympathy to the poor but patro-
nise the elitet The exploitation of the
poor; his curse will bring your down-
fall. It is very clear. Ultimately, the
people of this country will judge vou
not by what you say but what is our
real performance. And the perfor-
mance today is that the hopes of the
people are being shattered and are
shattering every day while the rulers
are gtill talking and thinking in terms
of policies which have not brought
any results either to the economy or
to the poor.

MR. DEPUTY-SPEAKER: 1 have
a request from the Minister of Par-
liamentary Affairs to allow the
speakers from the Congress Party a
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maximum time of 15 minutes each.
I hope they will keap this thing in
mind.

SHRI PILOO MODY (Godhra):
Too much, Sir.
SHRI VASANT SATHE (Akola):

The first point that I would like to
make is to congratulate the Finance
Minister for not baving burdemed the
people of this country beyond Iimits.
As it is, in the last year, we saw
that the people, due to additional
taxes had come to a point where the
prices started shooting up, and they
did not have the capacity or the pur-
chasing power to meet even the basic
necesgities of life. But, this year, due
to various factors, I must say, that at
best what” has been taxed, as far as
common man is concerned, is his cup
of tea and his small luxury, that i=
bidi. Although petrol and other in-
direct taxes will ultimately get passed
on to the common man, but ut least,
the direct impact will not be felt Y1y
him. Today, in this debate, 1 want to
raise altogether a different issue and
that is about our whole economic
scene. ] agree wilth the Finance
Minister, when he says:—

“But ebout the overriding concern
and commitment to pull the masses
from grinding poverty, there can,
of course, never be any doubt or
vacillation. He would spell out a
little later the concrete steps com-
tained in the Budget to take the
nation forward in this direction.”

SHRI PILOO MODY' You beliave
them,

SHRI VASANT SATHE: As far as
fiscal and monetury policies are con-
cerned, the immediate concern bas
been naturally to bring inflaticnary
pressures firmly under check 1t is
this theme that T want to take un.
Let us see where our economy sands
This is not a matter of this party ne
that party. We 2l] here in this Houee
owe a duty to the country, to the
people (88 crores), and T am afraid,



209 Genl, Budget,
1975-76-~Gen, Disc,
[Shri Vasant Sathe]
we are failing in this quty. By this
time, there wili be 80 crores pecple.
There is too much waste on energy
and we are losing sight of the basic
economic isstfes. That is why, I beg
your permission to draw the wttention
of my colleagues on all sides to cer-
tain facts that would themselves ghow
where the shoe pinches, where the
malady lies and where the remedy
has to be applied. For this purpose, I
would like to draw your kind atten-
tion to the well-known Direet Taxes
Enquiry Committee's Report known ag
the Wenchoo Committee’s Report. 7|
am reading out to vou from page 8
of the Report. It says:—

“Even after taking all these limi~
tations Mto account and after mak-
ing rough adjustments on the basis
of information available, the esti-
mated intome on which tax has
been evaded would probably be
Rs. 700 crores and Rs. 1,000 crores
for the years 1961-62 and 1965-86
respectively. Projecting this esti-
mate further to 1968-89 on the basis
of the percentage of increase in the
nationa) income from 1881-62 1o
1568-69 (during which period the
national income increased nearly by
100 per cent), the income on which
tax was evaded for 1968-68 can »e
estimaed at a figure of Rs. 1400
crores.”

They have further pointed out:—

“The money value of deals in-
volving black income may, there-
fore, be not lesg than Rs. 7000
crores for 1968-69.”

Now, take this projection further.
If the same projection takenh for
1968-69 is taken for today, the income
on which tax is evaded would be to
the tune of Rs. Z000 crores. 1 would,
for the sake of argument, accept
that it remained static at Rs. 1,400
crores. Even then, it would be an
addition of about Rs. 7,000 to Rs. 8,000
crores in the last seven years. This
meang that the black money today in
the couniry—I would say, ‘black
wealth'~—is (o the magnitude of
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Rs. 15,000 crores, erring on the sater
side or under-estimating. And these
Rs. 15,000 crores are in the hands of
how many? That 'is why, snotise
figure is very importent. The All
India Incorhe-tax statistics, 1071-7%,
gives on page 78 the data on inchme
tax assessees of all cases. Out of &
total number of 38,44000 assessemends,
the number of those aysesiees on
whom actually the demand wis made,
who were assessed, came to 21,09,108.
Out of these, the number of those
whose income was below Rs. 20,000
wag 17,45,678; those whose income wa®
between Rs. 20,000 and Rs. 1 Jakh®
were 8,35,988; and those whose an-
nuel income was above 1 lakh
were only 27,442, And these 27,442
assessees paid 80 per cent of the tax
payable, that Is, about Rs. 807 crores
out of u tolal of Rs. 1,140 crores. 1%
lakh assessees whose income was
below Rs. 20,000 paid only Rs 99.26
crores, that is, less than ten per cent

Therefore. from these faoures, we
know where the black money is con-
centrated. Obviously. this amount of
Rs. 15000 crores is not held by those
whose income is below Rs. 6.000 or
below Rs. 10,000 or below even
Rs. 20,000; it is held by the big people
who have the capacity to hoard, who
have the capacity to have it in the
form of gold, bullions and stock; it is
held by this small number of smug-
glurs, this smal]l number of tlack-
marketeers, this small number of
wholesale traders, this smali number
of  businessmen-cum-industrialists—
not the real entrepreneurs

It is they who are controlling this
black money. And whatever we
were 2ble to achieve, you are trying to
go in for more and more resOUrces.
Sometimes, there i{s 200 erores deficit
financing or 400 crove deficit fimancing
it means that you sre not wanting in
respurces. Although the natiorial in-
come haz increased three-fold since
independence—the Government fAgiure
itself shows that in 1980-61 it was
13,267 crores amd now it has increased
to 19,724 crores—but the per capita
income has rigen from 909 in 1969-81
to 340 only in 1873-T4
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gove? Therefore, if you are talking
of vesources and if the main object nf
the entire Budget exercise is ty try to
mobilise resouress und find resources,
I would like to know why we have
wot thought of getting hold of this
huge stock of black money? Our
effort to unearth smuggled goods re-
sulted only in hundred crores. See,
what percentage it is of 13,000 crores.
This 15,000 crores is not in the form
of currency; it is in the form of goid,
“ullion jewellery and a msjor part
. that is in commodities, in stocks.
«re we to believe that our tax macni-
nery consisting of 3,000 officers and
more than 2,000 inspectors, §s not
aedequate envugh to get hold of ths
wealth and income? This is only be-
cause of that fact that their entire
cnergy 1s wasted today in the Depart-
ment on the 17 lakh assessees from
whom they get 99 crores They don't
apply their minds or snergy 1o lock at
these 27,000 or 50,000 or may be enc
lakh If they were to concentrate on
this sector, all thi< black money could
be available 1 am afraid this is the
first thing that has to be kept in mind
it we are really interested in finding
respurces for transferring to the
agriculturists We say, we want
sgricullural growth; we say that we
want to increase the living standard
uf 80 per cent of the people who live
on sgriculture But how 13 this to
be done? Naturally, they must have
greater purchasing power.

If purchasing power is to be ircreas-
ed, that means you must give
remunerative price to what they
produce. I am not here on the
question of land reforms, which
I= a must Even the sgmaller
farmers ghould be given remunerative
Price; the medium farmers should be
given remunerative price. Otherwise,
how can you improve their living
standard? But the moment we say that
there should be remunerative price to
wheat growers, paddy growers, cotton
Erowers, jute growers etc. we are told
that this will have an inflationary
effect, That means, more money to the
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farmers, to the landiess labourera, is

i . To distribute more wage
goods throughout the country essen
tially commeodities of life—food snd
cloth—are inflationary! But to allow
a few thousand individuals or insti-
tutions to hold the entire wealth, to
corner it in the form of black money,
is not inflationary? I can't understand
this economics, to be very honest with
you. I find that this Budget, although
it proclaims that our major thrust or
effort is in the direction of containing
ing inflation, chasing smuggling, un-
earthing black-money, encouraging
agriculture, unforiunately, I find that
there is inadequacy in our efforts,

Here, I woulg take the last point
and it 15 this. I am glad my friend,
Shri Virendra Agarwal has at least
paid compliments to the late Prime
Mini-ter retrospectively, . .,

SHRI PILOO ™“ODY- I cannnt
pumizh him for that

SHRI VASANT SATHE- T am sure
they wake up too late. The entire
opposition useq to criticise Jawahar-
lal Nehru when he wag allve. Now,
they are paying complments. . .

SHRI PILOO MODY. The entire
Opposition does not pay now.

SHRI VASANT SATHE, My friond
Shr: Dinen Bhattacharyya.. ..

SHRI PILOO MODY: Puor fe'low

SHRI VASANT SATHE: Talk .
talked of sugar soclalism wnd petrol
socialism. I really conld not under-
stand in whose favour he was talking.
Unfortunately, to-day a stage has
come when, instend of concentrating
attention on non-issues on which the
Opposition is being rallied to-day by
their great leader....

SHRI PILOO MODY: Heo did not
mention it.
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SHRI VASANT SATHE: ....we

SHRI VASANT SATHE- All these
are non-issues. I would beg of the
oppogition to at least now concentrate

It is to fol-

SHR] VASANT SATHE: ....%0 the
issues facing the country, which alone
will help us to solve our problamg
and help the poor of this country.

MR. DEPUTY-SPEAKER: Mr,
Piloo Mody.

SHRI PILOO MODY: I
to go just now.

have got

SHRI AMRIT NAHATA (Barmer)-
Nobody from the opposition to speak?

MR. DEPUTY-SPEAKER: He doe-
not want to_speak.

SHR] AMRIT NAHATA: The
Finance Minister, while placing the
Budget before the House, talked of
a philosophy of budget.

1538 hrs.

[Sum1 Vasant Sarre in the Chair]

¥rom his Budget speech I find the
philosophy that he tried to propound
was the philosophy of growth with
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and private Investment. It seems the
Finance Minister is going back to eco-
nomic classicism. I am ail for classi-
cism because political, economic anc}
social romanticism propounded by
Rousseau can only produce a Hitler or
a Jayaprakash Narayan.

SHR! DINEN BHATTACHARYYA:
Not Mr. a Piloo Mody?

SHRI AMRIT NAHATA: Yes,
Piloo Mody too....

SHRI AMRIT NAHATA: Classi.
cism. But which classicism? Classi-
cal theories in economicg have been
tested in practice in various countries
of the world. If the Finance Minister
wants to go back to the classicism of
Adam Smith or the neo-classicism of
Kense .

SHRI PILOO WMODY: A well-
educated boy.

SHRI AMRIT NAHATA:....the
recent history of the developed eoun-
tries as well as of the developing
countries have proved that these theo-
rieg are no more valid.

Sir, I would quote from a docu-
ment which [ personally think is one
of the most important documents pro-
duced recently and which could be
called a manifesto of mankind not
only of this century but also of the
next century, ‘This was adopted by
the economists and sclentists of the
whole World participating in & con-
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ference called by the UNCTAD, It
wes held in Cocoyoc in Mexico, This
symposium was held on Patterns of
Redource Use. Environment and Deve-
lopment Strategies.” I would quote
» few paragraphs and commend them
to the speech makers of the Govern-
ment who have often resorted to
plagiarism, I wish they could plagia-
rige this document,

“Nor are the evils which flow
from excessive reliance on the mar-
ket system confineg to international
relationships. The experience of
the last thirty years is that the ex-
clusive pursuit of economic growth,
guided by the market and under-
taken by and for the powerful
elites, has the same destructive
effects inside developing countries.
The richest 5 per cent engross all
the gamn while the poorest 20 per
cent can actually grow poorer still
Angd at the local as at the interna-
tional level the evils of material
poverty are compounded by the
people’s lack of participation and
human dignity bv their lack of any
power to determine their own fate”

This declaration goes un to say:

“Our first concern is to redefine
the whole purpose of development,
This should not be to develop
things but to develop men. Human
beings have hasic needs; food, shel-
ter, clothing, health, education. Any
process of growth that does not lead
to their fulfilment—or, even worse,
disrupts them—is a travesty of the
idea of development. We are still
mn a stage where the most impor-
tant concern of development i the
level of satisfaction of basic needs
for the poorest sections of the popu-
lation in society which can be as
high as 40 percent of the population.
The primary purpose of economic
growth should be to ensure the im-
provemyent of conditions for these
groups. A growth process that
benefits only the wealthiest mino-
Tity and maintains or even increases
the disparities between and within
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countries is not development, It is
exploitation. And the time for
starting the type of true economic
growth ihat leads to better distri-
bution and to the satisfaction of the
basic needg for all is today. We
believe that thirty years of ex-
perience with the hope that rapid
economic growth benefits the few
will ‘trickle down' to the mass of
the people has proved to be illusory.
We, therefore, reject the jdes of
growth first, justice in the distribu-
tion of benefitg later,”

Lastly, I quote:

“We believe that one basic stra-
tegy of development will have to be
increased national self-reliance. It
does not mean autarky, It implies
mutual benefits from trade and co-
operation and a fairer redistribution
of resources satisfying the basic
needs, It does mean self-confidence,
reliance primarily on one’s own re-
sources, human and natural, and the
capacity for autonomous goal-setting
and decision making. It excludes
dependence on outside influences and
powers that can be convered into
political pressure. It excludes ex-
plortative trade patterns depriving
countries of their natura] resources
for their own development, There
1% obviously a scope for transfer of
technology, but the thrust should
be on adaptation and the generation
of local technology. It implies de-
centralization of the world economy,
and sometimes also of the national
cconomy to enhance the sense of
personal participation. But it also
implies increased iuternaﬁona_l co-
operation for collective self-reliance
Above all, it means trust in people
and nations, reliance on the capa-
city of people themselves to invent
and generate new Tresources and
techniques to increase their capacity
ta absorh them to put them to so-
cially benefieial use to take a mea-
sure of commang over the economy,
and to generate their own way of

lite”
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1 have quoted three paragraphs. The
coneept of growth, as it is, for its own
sake, does not hold valid for develop-
ing economies. Secondly, development
must mean the mipimum needs ful-
filment, Thirdly, self-reliance is a
right for the developing countries. All
these are basic concepts but they fail
to find a place in Finance Ministers
speech

There is necessity for stablity, there
is necessity for re-establishment of
equilibrium. But let us not make
virtue out of necessity, Let us not
make philosophy out of compulsion,
Let ug not lose sight of the perspec-
tive before us. Let us try to achieve
distributive justice and self-reliance,
that means, attending to the basic
needs of man, the innerlimits of this
planet, These aspects should inspire
and inform any economic or finanecial
approach to the economic situation
today. I hope the suggestions I am
going to make are imbued and inform-
ed with this basic approach that is
held as valid by the world-famous
ecenomists at Cocoyoc,

What are the causes of the present
difficulties today? I will not go into
the circumstances which are beyond
the control of anybody, any Govern-
ment or any man, droughts, wars,
global phenomenon and all that, There
are other factors also. Mr, Agarwal
dealt with this point and said, let us
not put investments in projects with
long gestation periods and so on. Now,
what we find Is, this country has
passed through a decade of stagnation.
For one full decade we did not invest,
we did not expand the capacity in
regard to power, fuel, steel, basic
heavy industries and heavy chemicals
and 80 on. We are where we were
before a decade. Many of the econo-
mic ills today are products of this
economic stagnation, plan-holiday,
this virtual refusal to proceed towards
full economic growth., Another factor
contributing to present difficulties is
stagnation in agriculture. Finance
Ministry begins with the alphabet F.
Many of the maladies which we face
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cancern words which start with the
alphabet F, that is, food, fuel, foreign
exchange and fertilisers, The Fip-
ance Minister was the person who
heralded the Green Revolution in this
country, Let us admit the fact that
the Green Revolution has reached a
plateau if it has not started declining,
It has reacheq a plateau. It has been
confined only to wheat. Qur country
has itg classical land-hunger, There
15 tremendous pressure on Jland, A
new orientation is to be given in this
regard, Some of the present cons-
traints in agriculture are there because
we have placed too much reliance on
inputs. While wanting to attain self-
reliance in food, we want, at the
same time, to increase our dependence
upon foreign countries for fertilisers.
What is the use” Various economists
who have taken interest in India's
development programmes from Bor-
laug to Gunar Myrdal have said that
the fundamental and basic solution for
Indiap agriculture lies in land reforms,
Unless land is given to the tiller, un-
less we have small peasant proprie-
torship in our country, we cannot
achieve the desired results. Inciden-
tally Sir, the modern farm technology
which we have learnt we have learnt
from small countries like Mexico or
Taiwan or Japan, not from large
countries like the United States or
the Soviet Union, which are very
backward in agronomy. The small
peasant proprietorship is the ideal
agricultural structure for our agricul-
ture, I agree that America had intro-
duced lang reforms in Japan at the
point of the bayonet; and China and
Soviet Union introduced these reforms
through their revolutionary organiza-
tions, Today. we do not have the
organization, the political organiza=-
tion, the organization of the benefl-
carieg or the requisite State machinery
or the requisite climate in our country.
I agree. But we can make a begin-
ning. Take for example Bihar, where
we have the world’s richest water
table. There is water twentv ft deep,
but people die of starvation, people
die of small pox, people die of sun-
stroke, people die of cold waves and
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the poorest people we have there,
Ang it i a land, where land relations
are still feudal, not even capitalist.
Vast lands are lying fallow, unused;
nobody takes interest in agriculture.
Let us have real land reforms begin-
ning from there.

In my State, Rajasthan, we chimina-
ted feudal intermediaries, and agricul-
tural production doubled in my State.
When the farmer became the owner
of the land it was done many years
ago—there was immediate spurt in
agricultural production. Though we
ere still far away from real land re-
forms, where the tiller becomes the
owner, still the moment the feudal
intermediaries were abohished, we had
a spurt in agricultural production.
This can be done in Bihar, where you
can abolish absentee landlordism. The
man, who does not till the land or
manage the land, has no right to own
the land Let us make & beginning,

One of the sources of agricultural
increase 1n our country has been to
bring more land under the plough;
more irrigation facilities, fertilizers
etc are also there,

Sir, our soil has a very intensive
bacterial activity. In cold countries, I
can understand, chemical fertilizer 1s
all that they require, But for our soil,
tropical soil, where intensive bacteria]
activity is there, organic manures are
very important; green organic manures
are very important.

We have vast lands under water
hyacinth in Bihar, Assam and West
Bengal Water hyacinth is all nitro-
gen. We have cow-dung and  other
sources. There has been no concerted
and planned effort to mobilise people
to generate this type of organic man.
ure. We can impregnate chemjcal
fertilizers and synthetic fertilizer with
green manure. The scientists say that
the ratio should be 1-10: one part of
chemical fertilizer and ten parts of
organic fertilizer.

We have our own sources. We have
vast deposits of gypsum in our coun-
try. We are told that gypsum techno
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logy 15 old. This craze for ultra
modern technology should go. We
have vast deposits of gypsum. Now
it has been established that gvpsum
can be used as a direct fertilizer. On
the other hand, we have seven million
hectares of saline land 1n oar country.
We have deposits of gypsum You
have only to dig 1t out, pulverge it,
Le. make a powder of it and apply
to the saline lani The land becomes
productive, What prevents ug from
doing that” We have millions and
mullions of hectares of ravine lands.
Why can't we reclaim them” We have
@ vast army of unemployed vouth,

Cant we have a land arm) for re.
tlamat.on purposes® Let ug have land
reclamafion  Let somebody with im.
agination who can inspire confidence
amon, the pmple—:.roung men-—-.
undertoke this job, They just have to
dig out the gybsum, pulvense it apply
it o saline lands. We neeq only bull-
dozer, to reclaim the ravine lands,
The (ost too 1s not as high a8  we
seemed to fear  Give them the lands,
We can at least bring 14 mullion hec.
tures of land under plough within three
years  That will help us

Dry farming has been ignored, pulses
have been ignored Rice ;s not given
as much atiention as it deserves. M
course there i1s a programme and our
Finance Mmnister suggests that it has
been further strengthened That pro-
gramme s known @ 4s DPAP
(drought prone areas programme) to
help the Indian deserts so a- to bring
them under this programme | do not
know what has happened to the DPAP?
Sir, I represent the Indian desert The
officers who are siting 1n aircondition.-
ed rooms who have never seen the
deserts and who never know the pro.
blems of the desert or who do not
know the strategy to be adopted there

prepare the programmes
for the drought Prone  aregs—ming-
mum needs programmes, The result
is that no breakthrough is possible in
the Indian deserts unless the people
who know the situation on are ag-
soclated with the programmes gnd
those programmeg are  implemented,
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We Have coal: we have gypsum &hd
we have green manure. Why shaould
we be dependent on foreign countries
for the increase in the supply of ferti-
lisers?

I shall now come to prices. I am
afraid, the prices have reached a
hypersensitive stage. In our economie
conditions, to-day, we have reached a
stage of hypersensitivity—you Iimpose
an excise on sugar, on tea or on bini,
This direct incidence affects common
men a great. It is all right that you
may lmpose excise on some of the
juxury articles such as petzol. thus,
that and the other which do not direct-
ly affect the consumers. But, what
happens is this. You increase the ex-
cise on petrol. The price of vegetables
goes up. There is a rise in  price
level, Law of sympathy operates
there. Inflation is not just money
chaging a few commodities, That
clasgical definition for inflation does
not hold good any more. Shri Agrawal
rightly pointed out that we have reach-
ed a stage not only of inflation, but
also of hyper inflation of stagnation.
In the presemt conditions of stagnation,
on the one hand we have inflation and
on the other we have stagnation. Re-
cently Mr. K. N. Raj, one of the greatest
economists said that so long as we
have a growth rate of 3.5 per cent, we
can expect only political turmoil in
this country, unrest, tension, anarchy
and chaos If you want political
stebility, if you want democracy to
survive and if you want a reasonable
stability in your country, you must aim
at a growth rate higher than 3.5 per
cent. But, whal is happening? Our
growth rate is lesg than 2 per cent.
The prices are shooting up; deficit is
already there. I am convinced that
this budget is going to be inflationary
and it is not going to check inflation,
Unless we build an effective and viable
publle distribution system. we cannot
meet the challenge of inflation or price
rise. I nm afraid this budget does not
give us an inkling whether Gowvern-
ment wants to establish such a viable
and effective public distribution sys-
tem at 8"l because I AinA that no
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moneys have besen aliocated for this
purpose,

16.00 hrs.

Coming to resources, I shall take up
two more points. We were just now
talking about a fair price to cotton
growers in our country. They are
denied the fair price; jute growers
in our country are also denied the
fair price; sugarcame growers too are
denied the fair price. Even ollseeds
growers are denied the fair price, In
fact the commercial crop growers
are denied a falr price. I am
convinced that wunless the textile
industry, sugar industry, jute industry,
vanaspati industry and foreign drugs
industry are all nationalised, we shall
neither raise the resources nor earn
foreign exchange; nor shall we be able
to ensure fair price to the growers.
We also cannot expect a reduction in
prices of textiles.

Sir, we have taken over sick tex-
tile mills and injected health into
them. Why cann't we take over
healthy textile mills? There is a
total loot and anarchy in the textile
indugtry. Japan is not a socialist
country but they have legally fixed
one thousand varietieg whereas in
our country we have eleven thousand
varieties. The smaller the scale of
production the greater the cost. Then
there is cross-transport. The Delhi
Cloth Mills cloth goes to Madras and
the Binny cloth comes to Delhi. Lace
and lacs of rupees are spent on
advertisements. You should take
over the textile industry, standardise
it and bring down the cost by 80 per
cent and then you export the cloth.
The production of mass consumption
cloth and coarse cloth ghould be
increased. We nationalised the coal
industry and there has been unpre-
cendented growth in coal production
The present balance-sheets of the
textile industry show that they earn
10 per cent profit. Desplts this loot,
anarchy and mis-management they
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aave egrued 10 pér cent profit which
they heve ghown in their books, which
means actually they would have
carned more than 20 per cent. If you
take them over, reorganise the
management op modern liney and
standardise, your profits would be
enormous

Bimilerly, about sugar, There is
economic compulsion to take over
the sugar industry besides the fact
that we are committed to it because
of the promises made to the people.
If you take over sugar we can export
more sugar. For internal consump-
tion, I am not opposed if the sugar
prices are raised still more thereby
limiting its consumption to the clitist
sections, Let us export sugar more
and earn foreign exchange Let us
nationalise the sugar industry, export
more sugar and for internal consump-
tion let us encourage consumption of
khandsar.

Lastly, 1 come to films—another
‘F'. The Finance Minister said that
he wanted to rationalise the lewvies
as between the black and white and

colour films The result is, now the
excise levies on films have been
doubled 1 want vou to aporeciate

the implications of this, A pew
class of films lhike Bhuvan Shome,
Sare Akash, Rajni Gandha, Garam
Hawa Ankur, etc. have come into
existence They have been acclaimed
as good films and they were al] small-
budget films. They were colour films
and each film has cost the producer
only Rs, 5 lakhs. Now, such films
shall never be made. You may take
it from me The whole cost of such
films is Rs. 5 lakhs If you impose
an exase levy of Rs § lakhs then no
good Director who wants to cxperi-
ment will ever come forward to
make a good film. These films are
short budget films and their length
is not more than 4,000 metres. The
length of Rajni Gundha is 4.0%0
metres. Then we will be having a
film 1like ‘Sholay’. Although the
length of this film is also 4,000 metres,
yet its cost of production is more than
Rs, 1 crores. Now, the Director of
this film can afford to pay the higher
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incidence of excise duty. It means
Bood films shall not be made and
films depicting crime, sex, glamour,
etc will alone be made

What I want to say is this. The
source of tax evasion in filmg is to
escalate the cost. If I make a film
and if the cost of the film iz Rs. 8
lakhs, I show Reg 15 lakhs in the
books. There are any number of non-
verifiable sources of expenditure in
film-making hke travel, shooting ex-
penses, lunch, break-fasgt, hotel stay
elc, ang a film producer can very
easlly show his expenses at almost
double the actual expenses This is
the source of tax evasion This is
the major and only source of tfax
evasion in film industry, evasion
which is to the tune of crores
and crores of rupees. If you ask a
film maker to disclose his cost and
impose an excise levy on that cost,
you nave plugged this hole If he
wants to reduce his cost for fear of
paying higher excise duty, he will be
caught in the income-tax net. If you
want to encourage good films, small
budget films, let this excice duty on
films be levied on the cost of the
films. Exempt small budget fitms
up to Rs 5 or Rs. 8 lakhs from excise
levy. encourage good films and impose
a higher incidence of duty on big
budget films which are bad films,
This will help plug the evasion of
income tax, and also bring more
revenue to the Government

Lastly, I would like to congratulate
the Finance Minister for having
launched these raids for the purpose
of detecting the evasion of income
tax, wealth tax and violation eof
foreign exchange regulation, Fer
example, recently, the Finance Minis-
try has launched a raid and this is
still going on on the Jaipur royal
house. ex-royal house, There are
manv more like this Crores and
croies of rupees worth of wealth is
bemng confiscated and there are many
more hidden treasures Sir, there is
the Jaigarh Fort in Jalpur. Please
look into that fort also. But, the
point which 1 want to make is this.
This wealth belongs to the people of
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Rajasthan and not to the Maharajas.
Deduct your tax. But, you must
hand over the rest to the State
Government. This belongs to the
people of Rajasthan. B8ir, there are
80 many houses like this in India, in
Gwalior, in Baroda and so on. Do
not forget them also. You have to
put your hand on the huge hoards of
wealth which have been produced by
the sweat and labour of our farmers
and our people. Deduct the tax due
to you and hand over the rest to the
State Government,

SHRI P. VENKATASUBBAIAH
{Nandyal): Mr. Chairman, Sir, it is
a happy colncidence that you, the
champion of the small and marginal
farmers, are in the Chair. I am trying
te highlight the problems of the small
and marginal farmers.

Sir, the Finance Ministry has set
a trend of terror in the minds of the
anti social elements. This has created
@ favourable psychological atmos-
phere in the country and this augurs
well for the Finance Minister to go
shead with his tax collection snd I
wish him all success in this venture

Sir, while presenting the Budget,
he has started with the problems of
agriculture He is an agriculturist by
himself. The instinct of agriculture
is imbibed in his blood When he
took charge of the Ministry of Agri-
culture, he ushered in a new cra by
revolutionising agriculture and much
eredit goes to him for ushering in an
a&gricultural revolution and for having
initiated several measures in that
direction Sir. while presenting the
Budget, the Finance Minister has said:

“Our ability to meet the minimum
basic needs of our people depends
crucially on the trend in agricul-
tural production. It is in this light
that T regard the claims of agricul-
tural growth as the first charge on
our developmental resources.”

Again, while referring to the water
management and utilisation of
surface and ground water to the
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maximum, he has said:

“Programmes desigted to epsure
optimum utflisation of surface and
ground water to aid agriculénral
production will be pushiéd through.
Command area programme uhder
nrajor irrigation projects wiil be
supported by sufficlent imputs of
men and materialy so that the pew
potential is taken advantage of by
farmers with the least delay and for
maximum social benefit,  Iriter-
State river disputes, which un-
fortunately have heen dragging o:
without solution for a number of
reasong in the past, are now being
looked into with a special sense of
urgency”.

1 will highlight the problems
facing proper agricultural growth in
the country  Agriculture is a com-
posite culture in the sense that agri-
culture, irrigation, better inputs
remunerative prices and special
mssistance to farmers, especially the
small and marginal farmers form
part of a package programme which
will accelerate agricultural produc-
tion in the country. The first and
primary input is irrigation, but till
now it has reached only 25 or 30
per cent of the cultivated area in
the country because it has its ownm
limitations. Add to this, there are
several river valley projects started
by State Governments where crores
of rupees are involved and are
adding to inflationary trends since
they are not completed as per the
schedule, The Finance Minister has
not Indicated in his speech or in his
proposals how to bring them out of
the quagmire in which they have
been stuck,

Fer instance, there iz a project In
my State, the Nagarjunasagar pro-
ject, in which nearly Rs. 200 crores
have already been sunk, and Rs, 100
ciores more will be required for its
completion which is beyond the fpan-
clal capacity of the State Govern-
ment, Isg the Centra] Government
going to sleep over It not help it, al-
lowing inflationary trends to grow and
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still say that priority attention will
be paid to utilisation of irrigation
nial? I would have been happy
the Finance Minister had come
forward to say that such projects
have been identifled and instead of
importing foodgrains, paying a huge
forelgn exchange Mll, they will
finance these projects, get them com-
pleted and thus become self-reliant
in agriculurd] producion. 1 hope even
new he will come forward with such
a proposal and see that all these
are completed,

Power projects based on hydroo-
electric power arc also in the same
position  Irrigation and power go
together for accelerating agricultural
production. The same is the case
with another project m my State, the
Srisailam project Yesterday the
Chief Minister of Andhra Pradesh
had said that the Central Govern-
ment and the State Government were
gommg in for collaboration with the
Government of Kuwait, seeking a
loan ass:stance of Rs 100 crores for
completing this project If that is so,
1 will be very bappy to see that that
loan assistance 13 coming

Thirdly, we have these river water
disputes which have been going on
for decades Though the State Gov-
ernments involved in these disputes
belong to the same party they have
not been able to settle these disputes.
Some have been referred to tribunals,
but so far nothing has come out

I am glad that the Narmada water
dispute is nearing settlement I hope
the same formula will be applied to
other rivers and other States also.
Unnecessarily legal obstacles are put
in the way of seftlement of some of
these disputes. Especially in regard
to the Krishna water dispute, the
Karnataka Governmen{y has taken
a strange attitude, I said in the
morning that it was an accident of
geography that certain States were
in the upper reaches and certain
other States in the lower reaches.
They should not arrogate to them-
stlves all the water. Water belongs
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to the nation and it belongs to the
person whe wants to make the best
use of it.

SHRI K LAKKAPPA: Andhra
Pradesh cannot grab the waters that
legitimately belong to the Karnataka,

SHR1 P. VENKATASUBBAIAH:
Take again the Cauvery water dis-
pute. There should be just and fair
gettlement of that dispute also.
Whether he 15 a farmer in Tamilnadu
or a farmer in Karnataka or Maha-
tashtra or Andhra Pradesh, every-
one is engaged in the task of agricul-
tural production. That should be
our attitude

The schemes formulated for assist-
ing small and marginal farmers have
not been fully and properly imple-
mented Theie had been distortinons
in implementation The attitude of
national banks are far from satisfac-
tory and they must be made to
Bestow some more attention so that
the small and marginal farmer could
benefit

Government was speaking very
eloquent'y about the cotton growers.
It looks as 1f the Government at times
adopls 5 ‘pennywise and pound-
foolish' pulicyy We import large quan-
tities of long staple cotton at a cost
of huge fcereign exchange. When the
farmer comes forward and says that
he will rroduce at half the price, you
do not give him encouragement On
the other hand you penalise him for
having grown it at great cost to him.
This attiude has to be given up; other-
wise theie will be a lot of discontent
among the farmers. It 1s the same
with 1egard to paddy growers. Gov-
einment of India are subsidising to
the tune of some crores to foreign
wheat Subsidy to whesat procure-
ment is Rs. 58 per quintal. No subaidy
is given to paddy. 40 or 41 per cent
of the people are rice-eaters and rice
production alro contltutes about 40 per
cent of our total foodgrainz produo-
tion.
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1f we have to be self-reliant in food
production, we have to produce 140
million tonnes of foodgrains by
1978-79. 'The time is only 3 or 4 years,
Even conceding mu growth rate of six
per cent, we may not be able to realise
that target. Last year's production
‘was 104 million tonnes. For this a very
effective programme had to be drawn
up. All help hss to be given to the
farmers.

Voices had often been raised here
about correcting the regional im.
balances. The steps suggested by
members had not been implemented
properly. At least muneral based in.
dustries like cement and steel wr the
backward areas should be started.
Assistance has to be given to the loca,

people.

Assistance has to be given to tha
small and new entrepreneurs. Even
the subsidy given for the improve-
ment of the backward areas is being
taken away by the big monopolists and
jndustrialists. I want the Finance
Minister to have g periodical review
on that point,

Shri Bhagat was commencing upon
the non-utilisation of the steel plants
He said that as against the total capa-
city of nine million tonnes, we are
producing only five million tonneg of
steel and that it has to be looked into,
In this context I am very unhappy to
say that an impression has been
gaining ground that Government hag
no intention of going ahead with the
steel plants in the South because only
Rs. 5 crores has been allotted I do
not know the real state of affairs,

SHR1 DINESH JOARDER (Maida):
There should be atleast quorum Al
are in the Central Hall

MR. CHAIRMAN: You came just
now and as soon as you enter you are
bothered about quorum Your own
party people are not there

SHRI P. VENKATASUEBAIAH:
Five cement factories have been
licensed, three in the public sector and
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two in the private sector, Steps have
to be taken for their completion.

SHRI JYOTIRMOY BOSU (Dia-
mond Harbour): There is no quorum.
How are you cronducting the proceed-
ings?

MR. CHAIRMAN: The quorum bell
ijs being rung. .. Now there ia quo-
rum. The hon. Member may continue,

Now there is quorum, He may cone
tinue.

SHRI P. VENKATASUBBAIAH:
The Chairman of the Khadi and Vii-
lage Industries Commission, Bhri
Ramachandran, said in Kerala the
other day that if more funds could be
provided for it, more people could be
employed. This is one industry en~
visaged by Mahatma Gandhi for re-
moving rura' unemployment,

I will end by giving two or three
suggestions. The tax exemption limit
should be raised to Rs. 7,000,
Secondly, 1 welcome the concessions
given to the parents of children who
receive medical or technical educa-
tion, but only persons with income
upto Rs. 12,000 per annum will be
eligible for this. 1 do not think this
is enough. It should be extended to
people whose income is upto Rs. 30,000
per annum. Then the excise duty of
1 per cent on projects which employ
more than 49 labourers has to be
reviened, because it 18 administra-
tively not possible to collect excise
duties 1n this manner. Mr, Nahata has
already spoken about the film. indus-
try. They are levying an excise duty
on old prints and that is causing un-
happiness to film goers. The minister
should bear this also in mund. The
excise duty on old prints rhould not
be levied.

DR. HENRY AUSTIN (Erpakulam):
8ir, it is gratifying to see that the
budget proposals of our able Finance
Minister have brought certain satisfac-
tion, acceptance and even apprecia-
tion from, leave alone the ruling party,
even the opposition. That is why the
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Opposition beénthes ere practically
empty and the one or two who came
in did s0 only to challenge the
quorum, Even the two opposition
members who have participated in the
debate even on the opening day were
not leaders or deputy leaders but
back-benchers. This shows that quite
apart from the big noise they make
on the political front, they do not
have anything in substance to con-
tribute to the nation, when the most
important aspects of our economy are
being discussed.

I am one of those who think that we
should try to get over the western
trappings of long budget speeches,
elucidations of our philosophy etc in
connection with the budget proposals
In this respect, the small State of
Kerala has set an example. Only
day before yesterday the Finance
Minister of Kerala presented the
budget and finished his speech in 15
minutes. He thought, a little action
15 much better than a long svecch I
do not say that in a vast country like
ours with great commitments, a long
budget speech 1s not called for But
the most important thing 1s, instead
of bringing in all kinds of statistics,
elitist interpretations and excitement
over these things, we should look for
really constructive ideas to satisfy the
aspirations of the people.

It 15 i this context that I say that
our Finance Minister has been able
to produce a document which is at
once functional and practical. It is
these qualities which are really re-
quired ijn a budget which is being
brought in the last year of the Fifth
Lok Sabha, Before offering my sug-
gestions, 1 would like to take a lttle
time to make a cryptic analysis of
the budget, as 1 see it

The striking feature of the budget
proposals for 1975-76 is that it 1
practical and functional in nature and
approach. The thrust of the proposals
is clesr in favour of economic incen-
tive to stimulate productive activity
and improve the investment climate
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on a broad front, instead of on ere
administrative regulations. The goal
aimed at is growth with stability and
justice. I am sure that the justice
aspect, which has been our main con-
cern, has not been relegated, because
growth with justice will also take
care of the stability aspect, which is
also one of our most important con-
Cerns.

In spite of a record tax effort in
two instalments and a partial freere
on wages and dearness allowance pay-
ments, the year 1974-75 is going to
end with a huge deficit of Rs. 626
crores, Therefore, the need to bridge
the gap was compelling. This has
been done and the impostg are estl-
mated to bring in a8 much as Rs. 323
crores in a full year, an impressive
effort by any standard,

The manoeuvrability of a Finance
Mini-ler 15 extremely limited, parti-
cularly at a Ume lhke the pretent,
when he can neither dare be expan-
sionist, nor shirk the duty to stimu-
late such fugitive 1mpulses for
growth, as have recentlv manifested
themselves under the given cons-
traints This burdget should be judg-
ed ag a creditably pragmat'c effort.

1 have noted the critical approach
of some of the members who have
preceded me, where an effort has
been made to approach the budget
proposals in isolation. One should
realise that the Finance Minister can-
not just produce an economic docu-
ment, an instrument which aims at
soclo-economic transformation, with-
out taking into account the conditions
obtaining in cur country and abroad.
For instance, look at the unprece-
dented and tremendous  erosion of
our cconomic fabric consequent on
certain unpredicted, or even uncer-
tain, international environment,
Take, fur example, the action of the
United States converting Diego Gar-
cia into 8 naval base, which is almost
a dagger on gur throat. Our defence
budget certainly has to take note of
this, which, in a way, affects our in-
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vestment scope and our economic pro-
grammes, This aspect has to be borne
$n mind. Similarly, the lifting of the
arms embargo on Pakistan by the
United States has created g certain
situation, which has to be taken into
account. The memberg of the oppo-
sition have not so far mentioned this
Again, take tne international econo-
mic situation and jts impact on our
country, especially of the unexpected
oil crisis. Again, because of the re-
cent successive drought gituations
faced by our country, in spite of our
earlier decision not to import food-
grains, we had to import this com-
modity on a large scale. These are
aspects which impinge on our eco-
nomy so heavily that the Finance Ml-
nister has to take note of these situa-
tions, These considerations will cer-
tainly be reflected in the investment
policy and will have a bearing on the
relative emphasis on industry and
agriculture.

The additional revenue will almost
entirely come from indirect taxes.
This is again cne of the more striking
features of the budget proposals. The
fiscal incentives and marginal conces-
siong in the field of direct taxation
to promote savings and investment
may not add anything substantial
But it will undoubtedly create a good
psychological impact.

The Finance Minister hags raised the
Plan outlay for 1475-76 by a hefty 23
per cent to Rs. 5,960 crores or say near
ly Rs. 6,000 crores. an increase of
Rs. 1.116 crores. This will certainly
help development of petroleum and
petro-chemical industries, electric
power generation, agriculture and the
fertilizer industry to ensure the early
completion of all on-going projects,
These are very important sectors of our
economy which require our concentrat-
ed effort,

Prior to our independence, during
the British period it was widely accept-
ed even by accredited economists that
there was no scope for petroleum indi-
genously. Rather, the production of
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ly ignored. But what is the situation
today?! ©Our Petroleum Minister was
saying recently that by about 1880 we
will have made a break-through, near-
ing almost self-sufficlency. The explo-
ration in Bombay High has given us
so much of optimism.

Wells afters wells are being dug and
this is giving us a synoptic vision of
things to unfold, If we can find more
and more money and acquire exper-
tise in this vital and critical segment
of our economy, the possibilities of de-
velopment in this field will be tre-
mendous. Finance Minister is fully
conscious of the possibilities and he
hasg provided adequately for the deve-
lopment in this field and the develop-
ment of petroleum industry will auto-
matically generate the possibilities of
petro chemical industry which again
will not only go a long way in creat-
ing an innovative entrepreneurial
base but will also absorb a lot of tech-
nically qualified men in the peiroche.
mical fields. So, the Finance Minister
can certainly claim that his priorities
are unexceptional,

The budget has la:d down twin prio-
rities of food and energy with the sup-
porting facilities before other calls are
met.  Investment in agrnculture would
go up by 40 per cent and in fertiliser
by 50 per cent. Rs. 140 crores will go
{o poewer produrtion and coal produc-
tion will he aided by Rs. 229.0 crores
of investment.

Sir. as has been pointed out actually
what has happened in our economic de-
velopment is that although we have
been very much concerned about the
making of plans the real difflcully was
in fixing the priorities and much more
in the realm of implementation. It .s
clear that this budget is striking in the
sense that in the fixing of priorities,
emphasis gn agriculture has again been
revived, and, as has been pointed out
ably by some of those who spoke be-
fore me, agriculture under Shri Subra-
mamam's guidance, will get adequate
attention; half of our national Income
comes from this sector and unless we
inject elements of vitality and viability
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in this field, qur economy itself will
suffer from sgiagnation. Therefore, the
priority given to the agricultural sec-
tor is quile welcome I am not going
into the further details of this prob-
iem. To my mind, there is not so
much of a rationale behind making
cigareites, bidis, and some other mass
consumption items costlier However,
enhancement of levies on airconditio-
ners, cosmetics, toilet products and
rayons are welcome though in the past
it has not helped to curb the production
of such luxuries and release more re-
sources for the production of wage
goods.

Concessions in direct taxes througt
higher tax-exemptions for provident
fund payments and insurance premua
will give a welcome rel ef to fixed sa
lary earners apar! from promoting sav-
ings I am sure 1t 15 welcomed by the
fixed salary income group because they
have been the worst sufferer< of the run
away inflation that afflicts our eco-
nomy

The increaserd excise duties on sugar,
tea and cement together are estimated
lo bring a resvenue of about Rs 700
crores 1n a full year These dutlies are
concerved not as a mere revenue carn-
ing effort but mainlv as export promo
tion messures These commodities
rommind favourable market abroad
and their export earns not on ) foreign
c¢xchange but commuands  budgetary
gaims  This fiscal instrument 15 used
also to curb domestic consamption to
create export surpluses

Sir, the development plan 1n the
public sector has been safeguarded to a
conmderable extent—thanks to the re-
source-raising effort The outlay s
proposed to Le stepped up to RS 5960
crores which w.ll be a step up 1 fin-
antial terms of 23 per cent gver the
last year This may not be enough to
neutralise the escalation in costs, but
at least the high prioriy areas such as
agriculture power and fertilisers wall
be adeyuate'y provided for

I need not waste much time of the
House, by digressing from the mamn
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theme, to impress on the House how
important it Is to strengthen the strue-
ture of our public sector Nationak
sector 1dea has created some confu-
sion, but 1 am sure, we will have oc-
casions to discuss it separately—I say,
it 15 vital that even as we give empha~
s18 to agriculture, 1t 1g important that
we strengthen the base of our publie
sector

It 18 a pity, however, that social ser-
vices continue to receive a low prioritya
It 18 important that we should have
made a larger provision for it An Ime
pression 1- created that social services
apparatu. 15 remng neglected In this
connection I 1 ould say, the Kudumbl
community of Kerala which 18 pcorer
than any of the recognised Scheduled
Caste community should be jncluded
in the Schedu e More emphasis should
be given to social services [ am sure,
an effort will be made 1n this direction
as well

The latest Economic Survey of Indla
is hopeful that on current expecta-
tions the overall rate of growth of ‘n-
du~trial production in 1975 76 18 hkely
to be higher than in 1974-75 1e, the
trend rate of growth of 3 to 35 per
cent However Indias economy in
197576 as 1t 1s pointed out in the
Fronomie Survev will have to reckon
with a highly uncertain international
ensvironment  Nevertheless the over-
al out ook wul he greatly influenced
by the trend of agricultural outout,
The resumption of an orderly process
tf growth with stability 15 therefore,
tructally depenacent on our ability to
impart a new element of dynamism to
I dian agriculture

Fully bheeding to the conclusions of
the lates! Econom ¢ Survey of [nda,
the supreme Ledger Keeper of the na-
tion has gien top priority to agricul-
fure and power generation and sup-
porting facihties Thiy Anancial docu=
ment 1s truly remarkable, 1n that 1t ia
both funclional and pragmatic ensur
ing growth with stability ang justice.

In thix background I just want to
highlight two or three aspects which
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pertain to my State and to my consti-
tuency, in particular.

‘As I pointed out earlier, the develop-
fhent of Diego Garcia base in the
Endian Ocean has created much anxiety
in our minds. My constituency Erna-
kulam is hardly a thousand miles; away
from that island. It is now high time
that we strengthen the naval base in
Cochin. There is the big Vempanad
lake adjoining Cochin harbour which
can be easily converted into a subma-

" ring base or a large naval base. The
Defence Department should take im-
mediate action to convert this Vempa-
nad lake into a submarine base or a
naval base. This will be a fitting res.
ponse to the nefarious activities being
carried out in Diego Garcia which lLes
across my constituency.

After the completion of the Iddikki
Hydro-electric project, we will have
sufficient electricity for our own use
and we will also be in a position to
supply electricity to neighbouring States
as well. I would say, in this five year
period--the Opposition should not be
allowed to take advantage of it--it is
a fact that we have not been able to
start many major industries 1n my
State under the State plans. When o
much electric energy is available In
the State, it should be utilised for
start:ng a nexus of small-scale indus.
tries throughout the State. I have
seen the experience of Haryana and
Punjab. Certainly, Kerala can be con-
verted into another Haryana or Pun-
jab by starting a number of small-scale
industries.

These small-scale industries will be
able to absorb many of the educated
unemploved people. The FH.M.T. is
there. 1If we can provide some of the
lathes that are produced to educated
unemployed with technical background
on deferred pavment hasis, | am sure
they will be able to start some small
scale industries. Taking advantage of
the surplus electric energy, available
now in the State, I hope, the Finance
Minister will take suitable action to
instruct the nationalised banks to pro-
vide long-term loans on interest-free
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Basis to the educated unemployved
youth.

I thank you for giving me this much
time. I hope, the Central Government
projects that have been started in my
constituency, such as, Super-tanker
berth project, the Cochin Ship Yard
and exploration of off-shore oil drilling
off Cochin will be completed expedi-
tiously.

With these words, I welcome the
Budget proposals and congratulate the
Finance Minister for presenting this
Budget which is both functional and
pragmatic.

SHRI N. K. SANGHI (Jalore): 1
rise to support the Budget proposals
for the year 1975-76. On the very first
day of the Budget discussion in this
House, we find that there is a com.
plete absence of the Opposition Mem-
bers. The Opposition Members are
not here Actually, we would have
welcomed to see them here so that if
they had made any points, we could
have appreciated them. Anyway, that
opportunity is lost, I would only say
that their absence indicates that the
Budget proposals presented by the hon.
Minister in this Iouse meet with the
tacit approval of the Opposition Mem-
bers tono

This House heard the Budget propo-
sals last month, The Finance Mimister
was good enough to say in the wvery
opening line that “the formulation has
been no eusy task.” He also appreciat-
ed that many corrective measures have
heen applied in the past months which
has brought the inflationary position to
a sensible reckoning,

The year 1974-75 has  been u very
crucital year and we  have passed
through a critical period. There has
been inflation not only in this coun.
try but throughout the world; it is a
global phenomenon. The value of the
rupee has gone down. There has been
rise in prices. We have to make heavy
payments by way of dearness allow-
ance to the Cenitral Government em:
ployees—in the Railways, in the Def
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ence and so on ‘Mimilarly, all the
Siate Governments have to pay an en-
hanced D.A. There have been labour
strikeg in the Railways, in the Indian
Airlines, in Air India, in Jute and in
the Textiles They had created a diffi-
cult situation and have caused heavy
drain on our resources. Not only this
there has been foreign exchange dran
by the import of food.grains and fer-
tilizers You will have to give a look
to these problems The country has
done well in 1974-75 In spite of these
problems. To improve the food situwa-
tion, we have imported a large amount
of tood To improve the agricultural
production, we have imported a large
amount of fertibisers We have 1m-
ported crude o1l in spite of the rise 1n
prices All this has created a reavy
drain on our economy However, the
prices have stalulised in the last three
months There has been a semblance
of stabilization, the inflation has veen
brought under check. It i1s a healthy
S1gN

But there has been one phenomenon.
When the Railway Budget was ore-
wented to lhis Heouse, there was no
rise proposed in the fare and treight
stricture  This naturally gave a feel-
mg to the people that in the Central
Burlget also it being an election year,
as we ca.l it there would be no In-
crease 1n the excise duty and other
faxes, and that possibly the Generai
Budget would also be of the same type
as the Raillway Budget. However, this
has not come about as expected. This
naturally has given a little dent to our
hopes, to the hopes of the people.

Now. what have we seen in the fer-
tilizer production” We are trying to
invest more on fertilizers. We are try-
ing to import fertilizers. But we have
also to look into the maladies. The pro-
duction in our public sector fertilizer
factor;es has hardly been 44.9 per cent
as compared to the privafe sector in-
dustry which is producing 74 per cent
of their capacity. This is a serious
situation. We have been told by the
Minister of Petroleum and Chemicals
that, this year, they are going to in-
trease their production by 5 lakh ton-
hes and thereby reduce our foreign ex-
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change drain by about Rs. 360 crores.
This 15 a very healthy sign. But, all
the same, we cannot lose sight of the
fact that the public sector undertakings
should increase their production, come
to an optimum level of their capacity
and give a good competition to the pri-
vate seclor fertiizer factories Then
only we can be proud of them. The
position 1n respect of public seclor fac-
tories leaves much to be desired Some
of these factories have been losing. If
you go throagh one of the reports of
the Comptroller and Auditor General
(1974) you will find that there 15 a
tabulation of certain public sector com-
panies in which it is said that some
I4 compames have lost as much as
their capital, the capital of these 14
compantes wWas Rs, 129 crores and they
have lost Rs 172 crores .n the last so
muany years This 15 a grave situation
which I believe has to be remedied The
Government ot India has to see that
the public sector factories are put in
ortier There 1s one more thing that
15 very important which 1 would lhike
io point out When we are tiving to
combat inflation, what we find 15 that
Rs 21% crores have been left with the
Staie Governmenis unrecovered in con-
nection with the d strinution of ferti.i-
zers from the centra] poul of the Agri-
cultural Ministry., Why we have left
this money with the State Govern.
ments and not recovered—I am sure
the money has been recovered from the
farmers by the Government—an indi-
rect inflation has been created in the
country On the one side the Central
Government says that they will not
given even Rs 5 crores of overdraft or
Ways and Means Advances and on the
other side an amount of Rs. 238 cro-
res has been left unrecovered. Today
iI we have to tackle this gquestion of
inflation seriously, we have to see thag
none of these actions leads to indirect
inflation. Ofherwise, a serious infla.
twonary situation 18 going to be creat-
ed.

We find 1n the Budget proposals that
no provision has been made for the
payment of dearness allowance, I quite
realise that neutralisation of the con-
sumer index, above 272 points, is g
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matter for negotiation with the Gov-
ernment. Whatever. may be the nego-
tiation, when conclusions are arrived
at by the Government, ] am sure some
payments will have to be made. I do
xot think that a situation has come
where we can say that no payment
will be made for the neutralisation of
the consumer index going above 272
points. Some outlay should have been
provided for that. What we feel is
that the Government may have to
come again with a supplementary bud-
get for some sort outlay for this,
which may not be reasonable. Today
people are afraid that taxes should
come only once a year; otherwise, it
is a heavy dose on them as it definite-
1y increases prices.

Ve have also seen from the Budget
Pp. -posals that Rs. 100 crores are being
w. hdrawn from the Compulsory De-
posit Scheme by the Government for
utilising for productive purposes. I
am sure that this money will be uti-
lised by the Government for productive
purposes. But the people who have
made these deposits must be made be-
neflciaries in the process. The rate of
interest that the Government give to
the people who have made these com-
pulsory deposits has to be increased.
These people deserve a better rate of
interest. Rs. 100 crores are being uti-
lised. You may utilise that money.
But when you pay the money back to
the people, you make them beneficia-
ries in the process. Let them have the
feeling of participation; let them {feel
that their money is being utilised by
the Central Government and that they
are also getting some benefit out of it.

The Third Pay Commission has made
% very good recommendation. They
have proposed that there should be
an Insurance Policy for Rs. 5,000 in
the case of every emplnyee—Ifor the
benefit of those who die in harness
An amount of Rs. 5 is to be recovered
every month from every employee for
that purpose. That is a very good
suggestion that should be considered
gnd implemented by the Government
pecause the man who dies In harness
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would get some Minefit out of this In-
surance. If he does not die in harness
and retires, he only gets that money
back. It is a good suggestion which
should be considered by the Govern-
ment. '

Now I come to the Provident Fund.
You have been good enough to say in
your Budget speech that you want to
put some sort of a check on peopte
withdrawing money from the Provident
Fund. We have read in the newspaper
that the rate of interest has been in-
creased from 64 per cent to 7 per cent
Don't you think that this is a very
gmall increase? Today in this climate
of credit curbs and in the context of
the rate of interest given by the banks
and by the people, the rate of interest
of seven per cent is very low. T hope
Government would give another
thought to this and increase it to mne
per cent, so that people feel that they
are getting some sensible rate of 1n-
terest for their deposits in their Prov.-
dent Fund and would keep the money
without withdrawing it.

Much has been said about the in
crease of excise duly on petrol Here
1 want to make one point. Today we
are 1n a unified country. We talk of
integration and all that There wil:
certainly be heart-burning 1f we fin!
that in some of the States petrol iz sold
at a price mgher than in Delhi. Some
of the States charge a sales-tax of 15
per cent on the price of petrol. anl
when they charge 15 per cent sales-tix
on the price of petrol, the price in-
creases by another 55 Paise per litre
In Rajasthan if you have to buy a litre
of petrol, you have to pay 55 paise more
than what you pay in Delhi. Here you
pay, I think, Rs. 3.50; in Rajasthan you
huve to pay about Rs. 4. It is a duff-
cult situation. Rajasthan is not a
prosperous State like Delhi. [ think,
people have the right to get petrol at
the same price at which it is available
to every other consumer. Some sort
of rational, flscal arrangement should
be made with the States, by which thev
can get their source of revenue and 8
prize parity 15 maintained. We have
had go many Commissions to go into
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the guéstion of Centre-State reiations,
but no thought has been given to this
fsca} aspect. It is high time that we
gave some thought to this.

1 am glad that gome concessions
have been given by the hon. Minister
on direct taxes. He has given some
concesgion on wealth tax on equity
shares: he has given some deduction
on LIC and Provident Fund; he has
given some concession on children’s
education; something on house-rent,
something on depreciation of motor-
cars; some exemption from wealth tax
{for foreign company shares, We very
much appreciate it. But one thing
goes to my mind that there is no bene-
fit to the lowest income-tax slab pay-
ers. Although the Boothalingam Com-
mittee in 1966 had recommended tax
exemption upto 7500, Government last
wear raised it to 6000 only. Today, the
lower slab of people are very much
hard pressed and they should be given
tax exemption upto 7500. If you do
this, this will help these people and
also 1t will reduce your workload. The
Income-tax officers would be more free
to tackle bigger cases. The man who
iz unable to pay for hiz LIC policy and
is unable lp put money in his provident
fund savings, must be given some ne-
lief in income tax and I think, upto
7500 he ought to have exempted. The
Government should think over it.

Today, the investment climate has
been very poor in the country. The
capital investment market has heen
very sluggish. We have given some
benefits to the new industries by way
of taxation. But the gestation period
of new industries is very long and
their profitability is also very low.
Would you consider some development
Tebate to these new industries? Unless
we have some radical policy like deve-
lopment rebate, it is not going to help
these indusiries. 20 per cent initial
depreciation allowance has been given
to these indusiries but I do not think
it is going to help at all. Today, we
have at least half a dozen industrial
licences issued for putting up cement
factories in Rajasthan, What has
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happened to these factories? 1 have
been asking Government as to what
has happened to these licences which
have been given for establishing fac-
tories in Rapasthan. Cancel the licen-
ces if they are not in a position to put
up factories and give these licences
to those who can really put up fac-
tories.

You have recently put in 1 per cent
levy as excise duty on all exempied or
not hitherte taxed Industries, Cur-
rently, there is a thinking m the coun-
try that we shoulll reduce our taxa-
tion. We should reduce our taxation;
we should reduce unnecessary work;
we should reduce people's work. If
you reduce taxation, I am sure, it will
reduce a little bit of corruption. These
small manufacturers who are manufac-
turing small material, will have to
spend 5 per cent of the income In
maintaining the accounts for payment
of this 1 per cent excise duty. Gov-
ernment will also have to incur some
expenditure in realising this 1 per cent
So, I say that this levy of excise duty
should be restricted only to a few in.
dustries. We are told that this requires
statisties, but I do not think it is
necessary to have statistics for levy of
excise duty. It 1s high time that we
should reduce our workload and work-
load of the people and rationalise the
whole (hung.

We have got both excise duty and
sales tax. What is the situation in the
country? 1 appeal to you to increase
excise duty on certain commodifies and
sales tax removed from those commo-
dities. This increased excise duty will
give more revenue to the Government
and thig revenue be given over to the
State Government. We may have an-
other 10 per cent of excise duty so
that the levy of tax is at one point
only and the State Governments do
not have to recover sales tax from
those articles on which excise duty has
been levied. It will save clerical
work; it will also streamline the fax
procedure and it will also bring more
revenue to the Government. This is

the matter on which you have to think
over.
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Now about LIC benefits. You were
good enough to give exemption of
Rs 4000. But what has happened?
People have no faith in that because 1n
1961 we were given 25 per cent exemp-
tiop on the premium upto 8000; in 1962
again it was 25 per cent; in 1965 the
exemption was 60 per cent on first 5000
plus 50 per cent; in 1966 it was 25 per
cent of the premium; from 1968 to 1971
it was 30 per cent; in 1973-74 you have
given exempticn on 2000 deductions
and partial, deductions later on. Now,
you have given exemption upto 4000,
1 do not think, people can have faith
in this changing policy. Today, we sve
lot of advertisements 1n the news-
papers. I quote a Punjab National
Bank advertisement., They say that if
you deposit a sum of Rs. 5000 today,
after 20 years you will get Rs. 36,640,
Now, I have to choose whether 1 should
pay Rs. 4000 every year for 20 years
to get 1 lakh rupees or deposit Rs.
5000 today once and get Rs 36.640 after
20 years. This is the contraf:ction to-
day. The LIC has “ecomc n Sick In-
surance Corporation. The bonuses are
not increascd. Their expenses arc ‘n.
creasinz. The moitality rate has dee-
reaserdd. They are not able to give any-
thing to the man who insures himself
with them. Sir, T feel tnat it is high
time that we have four different cor-
porations in the LIC so that they may
compete with each other and give a
betler service to the insured.

17.00 hrs.

All these points that I have made
are very small points in the big car-
pet that has been laid before us. No-
body can deny that we have gone long
ahead in the last few years not only
in regard to gur external relations but
also in the matter of solving our in-
ternal problems. If we look at Kash-
mir, to-day with the dis-satisfaction
with Sheikh Abdullah removed, we
have brought the people of Kashmir
closer to India. Not only that, in Pun-
jab and Haryana we have a green re-
.volution which is sweeping and feed-
ing other parts of the country.
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If you go to Rajasthan, at Pokhsm
we have had the thunder-ball explo-
sion which the world has taken noticé
of.

If we go to the coastline, to.day
smuggling and other anti-social aectivi-
ties have been brought to a grinding
halt. .

If you go to Bengal, the industrial
relations have improved. Today. 1
would like to say. a man can walk
in the dead of night in the streets
of Calcutta without any fear which
was not so only a few years ago. We
have also impioved our relations
with our tweighLours, viz.,, Ceylon,
Nepal and Burma and other countries.
There prevails a peaceful atmosphere
in the country end I am sure my
friends will zgree that these are no
mean achievements of this Govern-
meni. 1 am sure, Sir, with these
budgel proposals our country will Le
put on a better keel and we will be
able to fulil the aspirations ot the
peorle.

SHRI NAWAL KISHORE SINHA
fMuzaffarpur): 1 congratulate the
hun, Minster for Finance for having
succeeded 1n keeping the  deficit at
Rs. 606/- ndd crores. Acearding to our
prophets of doom, the figure could
easilv have been anvthing between
Rs. 800 to 1000 crores.

The hon. Minister has taken steps to
stimulate the economy. In the present
context of inflation, it is necessary to
plan for mere output and full and
complete utilisation of our capécity.
Sugar has already yiclded a profit of
Rs. 125 crores on exports. It will do
80 more in the coming year. Sugar
and some other consumer goods sub-
jected to fresh imposts will yield lar=-
ger profits contributing to the easing
of our balance of payments position.

The Finance Minister has raised the
plan outlay by 23 per cent to nearly
Rs. 6000 crores in the coming year.
This will enable him to provide for the
development of agriculture, electricity
and fertiliser industry. In 1975-76
there iz a provision for Rs, 270 crores
(Rs. 77 crores more than the current
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year) for agriculture, Hs, 140 crores
for electrjcity and Rs. 182 crores tor
fertilizer.

The stress laid by the Finance Min-
ister on Agriculture and electricity
cannot be over-emphasized. So far ag
agriculture is concerned, the most dis-
concerting feature of our economy is
that we are compelled to import 53
metric tonnes of foodgrains in the cur-
rent year, 45 per cent of our indus-
trial production is dependent on agii-
cultura] production. When we import
agricultural produce, we import infla-
tion. The Economic Survey of 1974-75
has noted that the agricultural produe-
tion during the Fourth Plan period has
gone up by hardly 2.8 per cent, a sorry
tigure. High-yielding varieties of
wheat seeds are available to the ex-
tent of only 30 per cent of vur need.
Our agricultural scientists have not
made any mark in the field of produc-
ing high-yielding varietiecs of paddy
seeds.

The cost of fertilisers has gone up
and it is now well beyond the reach
of the poor farmer, 1 would like to
know why nstead of importing and
subsidising the foodgrains, we cannot
import and subsidise fertilisers, Why
cannot we ray a little more to our far-
mers for their produce and choose to
pay such a high price for imported
foodgrains?

The Economic Survey of 1974-73
has noted that production of commer-
cial crops in adequate measure sufferg
for want of irrigation in areas where
they are grown. It is a sad commen-~
tary on the efforts made by us dunng
the last 27 years. The knowledge
that half of our industries are based
on agriculture is not new and yet we
have waited so long. The areas were
identified. They were known since
long. We saw the results of irriga-
tion facilities in the case of sugarcane
in Maharashtra, Andhra and Karna-
taka. What prevented us from ex-
tending it to other areas? But when
cash erops are produced, Jute Cor-
poration will not buy jute, Cotton
Corporation will not buy cotton. How
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can one enthuse farmers to grow more
cash crops if our commercia] arrange-
ments are like this?

There iz wide-spread distress sale.
If this is planned economy, what is the
reverse of it?

Together with agriculture, substan-
tial provision has been made for elee-
tricity. This is as it should be. Dur-
ing the last two years, both agricul-
tural and industrial production
suffered for want of power, The
Situation has been retrieved to some
extent. But adequate energy has yet
to be generated in the country. We
are thinking in terms of super-ther-
mal power stations in this country.
According to me, our know-how in
the field of technology regarding
construction and maintenance of
super-thermal station is not such as
to admit of such projects. Once more
we will become dependent on foreign
technologies. Besides, situated as we
are strategically, we should not keep
ton many eggs in the same basket.
We arrived at a point in the history
of wur planning when our great seer,
late Pandit Jawharlal Nehru warned
us of dangers of “giganticism" which
le had himself advocated in the
heminmng.

Even if the decision to set up super-
thermal power slations is adhered to,
may I know why no provision has been
made in this budget for Tennghet
Thermal Project in Bihar which is a
backward State? This project had
been dangled like a loolipop when
proposals to set up smaller power
projects were given a go-by. This is,
to say the least, unjust.

In this context of irrigation, the
story of Gandak Basin springs to mind.
According to the Irrigation Commis-
sion, in this basin, “The frequent re-
currence of famine and drought is ex-
plained by the rainfall pattern over
the past 25 years which shows that
the crucial “Hathia” rain fails once In
every four years in the North Bihar.
The statistics underline the critical
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e xw g N N ww o § oy
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wAT W § fR owrer Y stw oW
ouT oW Er ar seraard g g
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qre qr @ & AW QU G AEE
FJEar W, A g WMF AHIET WY
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#F & F, AN FA
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A 2T q¥m f& sy @R srerer
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wHO FW FY W S A7 Al A Q)
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dmportance of irrigation in Blhar as g
means of protection against drought»

It pgain observes, “Gandak Project
"hag now been under construction for
the last 10 years and with the present
pattern of financing its completion is
likely to be prolonged indefinitely.”

1 suggest that either the Centre
take over and complete the projects
or allocate adequate funds for itg
-early completion. If we have 10 in.
regye Smnigeded ares fromr ! onnillicn
hectare to 2 million hectare per year
from now on, we have to complete
these backlogs of irrigation projects.

For developing countries appropriate
4echnology has become doubly appro.
priate due to world wide energy
crisis. When the present Finance
Minister was the Minister In-charge
-of Industrial Development, he had set
up a cell to explore how best appro.
priate technology can serve to accele.
rate the national economic growth to.
gether with ensuring large-scale em.
ployment. We would like to know
what progress has been made by the
Cell. Economic growth and gene.
ration of employment has been sp
meagre during the Fourth Plan periog
that we feel constrained in Gandhiji’s
words to “turn the searchlight inward®,

All said and done, I once again
<congratulate the Finance Minister for
having undertaken a great and diffi-

1t task with dedicati d d -
:‘.tte r:;:n a;’;n' ication an ogged %‘mmgﬁwm GT‘TQ
& A qX 4 AE qay iy §)
T %1 o e v o g be

o stfgsa N (F6T) i
|, & @ aoE & GTEREA I R

fog @er gwr g1

& w9 SE A ¥ F ) Feaar ot

WY Y 3w AT § A WY AEE
qT FTET o I e Y qE]

% &% ¥ @t ¥ ag Aft s
orgar e w0 d4x wig 7 Swmar 3
fea omar & 9 & art § s
Ay & I=ELr F AT 9v ¥ ag
wgar § 6 wre gF 77 foelt & mad
T &, T I/ 100 FAE I AT

afwx, 37 3T w9 w1 T dfog it
wT A% A A A %, WG AR ¥
=y #1 7 o ffg | 99 g v fow
w3 Gy aif wraTAT ¥ Ay wwe ¥
w1 ¢ fas g o ) A 0 @
T o aR
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§, o ¥ at § A § W9, A
AYF AT HT A TRTIE 9T & s
WIS QIOET 9t Ae9 &9 & A7 Wi gEe
e 8, I wAR FO ¥ fav
o ¥ aga A W @ ge @ Wk
Iau &) A Qv g & s form
ey wro) fverar Tfgy ag /& faman
2w AEACE a¢ de A
&1, oY 29 W rQ wW el TN
) WA T w3, IAHr qar fAw

1975-76—Gen, Disc.
xafay ¥ fakes ¢ e @ a3 uw
e AT § AW

FET T TR EHF §IETH T FA
&, w9 ¥ o g8 QwETE ¥gd wang
1 & g & Frder wor wgar § e
o JoE a1 T & fE one ae
TR W agrn fvd, g0 avw e
I 9T qg TRETEN A wmx §
W ST UF TOHE SAY AT 4Y g
& a1 aw fft ga add ¥ wifag
%Y gt arwT AT forad sy 9t
tfar oRdEe 5 T qEAT 2, 1%
T Y ) TEF T A TIYRT G1RAT IEAT |

o X 77 ot e @ e &

f o1 wagdr wa &, A 2T WY wTH
ey & o1 gy 9% 50 ¥ SareT Avedy

QT qAgd T FH FF £ AR F F1f
fafr 7 7@ & 37 9 a7 &% AOY
g | gafae & wadt agmw § faa
FET i 3@ A ¥ e sl frag
FA AT AIFY T WA 9T qw4T
2T 9T 50 ¥ SUTET HIEGHT F L §,
ga%1 1 fegfy griv & § froy a7
¥ Y wgr a1 W ag A% fy Jgwda
gz, W q @ 9T goieT §
e ¥ 7z fqdaq fear g1 i mea
TIENT & fAg N @13 &9 q@ wTY A
fafz &, a%! 4T HT 15 919 TR
wY faar s 98 weAw gav § fF
TATT WY 10 AT §IT F@ IT @ &1
o wgAT ag & T 10 9@ &8 aga #9
& waifE wrr F g & Wiy ¥ s welverdy
%Y B faady sarar 77 w5 €1 1952
¥ o WD W g @, ey e
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FEAT | IAH TUL WG FH AG A
WX IqFT < @A T A4 &1, A
g & A I3 M
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o Sgar § e g0 A oF wite b
o WYo TrwEqE ¥ wrar §, fagd
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AT G ¥ geaT ITN g sy
£, B HaT e ITHT G sAv
rwrRrgma ggi v g § s
giw g &) w0 ¥ ¥ 5% gu §, 9N
qi= g} gTar ®71 2 fagr smar § fea
& arly 3= qF1 A4 A &1 qg T%
g™ & fr 9%y T, IR WA
A E TN X F AT AL FFA &)
ITFT AT Ay ofT & 510§ freay
@ foqqr AT § {17 7 AF WA
THAT TE AT § I WAL HF AW
& sy gy 37 § 1 & g g e @l
N AT FH AT ) TZOFFAT R
qre |Y §TAT 19 779 21 7 ¥ § IH0
3 9@ & | TARI F1E FAE TG
fomar, gaF faor 1% dz a8 &
woreqrd #1 a frger g€ st &
ITH HAT IS T YR "9 favg
T T

I N E A F AT H 5D
FEAT ATEAT Z | Arw AT AT AT
9 9T AT FTERAT § a7 909 77 8
sTefTaY FY {18 35T off T 9047 FFAT
2 gauraEEI H AT A a1 T g o
FZ0 ST AT TTHAT &, QF I AT IHEA
IgEr &m aen & owfiy & w0 §
¥ o FT @ Y & oo aregr wEn
3T aHT & T ET 84 gEE R/
¥ arg F4E g WG B 92 g9
wear ¥ W A 72 7 A WY ) Gar
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SHRI K LAKKAPPA (Tumkur):
Mr. Chairman, Sir, the budget pro-
posals presented by the hon. Finance
Minister have beepn described by vari-
ous speakers in different ways. It is
just like six blind men describing an
elephant in a different manner. I
would like to say that the Budget is
operated by the Ministry in order to
see that the needs of the country are
met, and faithfully our Finance Min-
ister has tried to understand the bud-
get in  the real sense. Some hon.
speakers described it as capitalist-
arinted and the others as having socia-
listic character. To reach a definite

A MAIGCIY AW, 1w

MR L
1978-10—Cen, Dige,
con¢lusion the budgei has t0 be exs-
mined from wll the angles. '

The Finance Minister has stated
there is a deficit of almost near Rs. 625
crores which will ultimately get re-
duced to Rs. 300 crores, He has fur-
ther stated that the budget has no in.
flationary character. In this conneg~
tion I would like to say that already
in more than 13 States budgets have
been presented which show deficit to
the tune of Rs. 145 crores. 8o, this
deficit should also Be taken into ac-
count, The State budgets have been
announced and the same will have an
impact and effect on the economy of
our country.

Now, I would like to know what
steps the Government of India have
taken in this direction. There is a lot
of expenditure on non-productive
itemgz in various sectors in varlous
States. The agricultural production
and its impact has also not been fully
explained in the budget. How the re-
sources can be mobilised has also not
been completely explained mn the
budget.

Mr. Chairman, Sir, India has got
vast natural resources and manpower
resources which have not been fully
utillsed during the past 27 years of
independence. Because of this non-
utilisation of the vast natural resour-
ces and the man-power resources.
our country has not been able to
create wealth which is very necessarv
in order to meet the present difficult
situation in this country. Our ccun-
try has been facing terrific financial
crisis for the last three yearg and we
have been told that the factors res-
ponsible for this situation are mani-
fold. The factors may be due to in-
ternational situation or may be due
to intermal situation bui the overall
picture that we present in he tbudget
should reflect the aspirations of the
people of this country. The Finance
Minister no doubt has made certain
efforts by giving certain concessions
in the form of taxation measures. It
is a welcome feature that the people
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of this country have not been burden~
ed with a heavy dose of taxation this
yeur and the credit for this goes to Mr,
Subr:ﬁgptlm

I would lke to know why invest-
ment of finances in the public sector
hes been fncressed enormously and
also given & wide scope to expand. No
explanation has been given in the bud-
get as to why investment has nat been
Incremsed in the public sector. There
should be expansion of the public wee~
tor. In this connection I may also
say that at present the public sector
undertakings are not functioning in
the way we expect them to function.
The return on the huge investment in
the public sector is not go good. We
have to meet the situation and create
what is called production.

The production oriented program-
mes have come to a complete halt
and we have been spending crores of
rupees on non essential items like
construction of television studios and
8o on. We have not been investing In
essential  items. The investment
should be in the productive items.
In regard to the production of essen-
tial items, there has not been any
improvement and no investmen: has
been mmde in various States. Take
for example agriculture, Why should
we depend so much on other eountries
for importing foodgrains, when our
lands remain fallow? We have not
distributed land among the landlegs
and land reform measures in various
States have not been effectively im-
plemented. We have not fully utilie-
ed the available water resources and
we have not fully utilised the mineral
wealth that is available. We have not
involved the people, the crores af
people who live below poverty line,
in thege programmes. This is one of
the reasons. We have not scrupul-
ously and prudently reviewed our in.
vestrent policy from time to time,

Sir, the agricultural production per
acre has been going down during the
last few years. The situation is dis-
tressing 'There is class conflict and
unrest in every village and the village
economy has come to a complete halt.

350
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Even In the rural areas of the country,.
we can see that the people are pot
happy because of the wide gap-
between the rural rich and the rural
poor. The same is the case in regard
to the poor people residing in towns.
In many urban areas, the economy is
completely controlled by a few or-
ganisations, either in the form of com-
panies or in the form of factories. The
private traders are getting more help
from the nationalised banks. The na-
tionalised banks are showing more
sympathy to the rich people and not to
the poor people. Even the rules that
they are following are not helpful to
the poor people and the poor peo-
ple are not able to get the hene-
benefits of nationalisation. Therefore,
from the point of view of the com-
mon man, the nationalised banks
should be operated in such a manner
that they are helpful to the poor
people. There should be a proper
control by the Government on the
nationalised banks. Sir, the bureau-
cracy has got a lot of protection under
Article 311 of the Constitution. I
would demand that Article 311 should
be altogether deleted from the Con-
stitution. So long as it is there, it
would not be possible for any Finance
Minister to bring a prudent Budget,
from the point of view of the poor
people.

Sir, T would also like to take this
opportunity to give a commendable
certificate to the Government of India
for having initiated wvarious measures
to unearth black money, to catch hold”
of the smugglers and to destroy the
smugelers’ links. But, =ti1' this is
not encugh, In spite of the various
steps that have been takén and in spite
of the various methodz that have been
adopted. there has not been a com-
plete let up in the operation of the
smugglers and we have not been able
to completely destroy the links
through which they have been operat-
ing. Sir, these smugglers are also
operating through religious institu=
tions. Sir, you will find that in the-
muths, gurukulas smd in gurdwaras,
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there is tremendous wealth. Why
should not the Government initiate
taxation mesasures against them? Go-
vernment should take steps to unearth
ull the money that is available in these
religious institutions and tax them.
All these institutions have become hot
beds of corruption and a place for
reactionary, forces. In addition to the
economic crisis that we are facing,
problems are created by these institu-
tions. These institutions are run by
vested interests and reactionaries.
They have a lot of money and they
evade taxes. They add to the econo-
‘mie crisis and create a terrific unrest
m the country. They are also repre-
sented in the Parliament today.
Therefore, Sir, we have been asking
for a long time that Government
should take gteps against such institu-
tions. 1 would like to congratulate
the Finance Minister for having taken
steps to unearth crores of rupees con-
cealed by the Msharajas and Maha.
ranis in this country.

I do not know how many inst:tu-
tions they are running, how many
crores of rupees they have invested in
these in various parts of the country
Even this has not been properly
studied. I think =ll this has to be
done in an organised manner. OQOu:
Government should see that black
money is unearthed in a very svste-
matic ranner.

Coming to my State, Karnataka, it
is suffering because of the non-com-
pletion of certain programmes and
projects, Even an important national
project like the Kali project, like the
Vijayanagar steel plant and wvarious
minor and major port development
schemes—these have not been pushed
through. The DPA programmes and
the programme to help small farmers
have not been proceeded with Dis-
tribution of loans through nationalis-
ed banks has not been properly or-
ganised. Starting of small scale in-
dustries and other industries in back-
ward areas has not been proceeded
with. The financial assistance given
by the Central Government is very
meagre. With this it is very difficult

Genl, 3
s,

for un to withstand the economic erisin
andl the deficiency we are facing i
Karnataka, ’

As 1 said, geveral important na-
tiona]l projects have got locked up,
The river disputes we have with other
States have not been settled. As a
conseyuence of this, we are facing de-
ficiency in our food distribution gys-
tem. Unless the food situation is
given serious attention and proper
distribution arangements are made,

this problem cannot be tackl-
ed. Top priority should be
given to the Kalinadi project.

The financial assistance we
have been demanding has not been
given With the meagre resources at
our disposal, we in the State cannot
complete 1t. Because of the non-im-
plementation of such projects, there
1s a power famine also. The Kali pro-
ject is one of the important projects
which should be taken up on a priority
basis as it is a national project. For
this financial assistance should be
given magnanimously.

Regarding other projects, I have al-
ready mentioned about them. There
should be a time-bound programme
derided upon. All matters which are
in dispute regarding irrigation should
be settled in time according to this
time-bound programme Unless this
15 done, it would be very difficult for
a State like Karnataka to face the
situation. Till the vagaries of nature
contirue, till the poverty of the people
remains, we will be facing this diffi-
cult situation Therefore, I urge that
these projects should be completed in
time

The hon. Finance Minister repre-
sents the south. 1 would like to know
from him whether he would promise
these things. I also want liberal
assistance so far as Karnataka is con-
cerned so that our projects and pro-
grammes can be implemented quickly.

Now, I would like to suggest cer-
tain measures. ..

SHRI C. SUBRAMANIAM: There
should be a time-bound speech also.
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MR, CHAIRMAN: The hon, Minis-
ter ia eaying that for a time-bound
programme, there should be a time-
bound speech also.

SHRI K. LAKKAPPA: There should
be imposition of a ceiling on profits
in the corporate sector and busincss
and industry. Profits in excess of the
ceiling should be taken over as com-
pulsory loans. Every excess income
of private property should be taken
over. The distribution system should
be improved. Basic items of arodue-
tion, cement, sugar and everything
should be taken over by Government.
As regards the sugar industry, ;a UP
and Bihar and other places, the pri-
vate sector sugar factories are playing
havoe with the national economy.
About 300 MPs have urged Govern-
ment to take over the sugar industry.
Government should not turn a deaf
ear to this plea. This industry should
be taken over in the interest of the
nation.

The present policy of public sector
undertakings should be redesigned
with a view to help the consumers
There should be a tightening up of
administrative expenditure in the pub-
lic sector in order to drastically cut
iown the continuing loss in public
sector which is an additional burden
as an indirect taxation.

With these suggestions, I conclude
my speech.

SHRI D. BASUMATARI (Kokra-
jhar): I welcome the Finance Minis-
ter and congratulate him. I do Bol
know if it would be out of place if 1
speak about some demands of my
State. I was rot given a chance on
the Railway budget. Our demand
from Assam is meagre but even that
is not granted. When here is a hon.
Member who says that he comes from
the South. I do not know whether
he will take interest only of South
and I should oppose him. I welcome
him as Finance Minister, no matter
where from he comes.

MR. CHAIRMAN: You can sppeal to
Mr. Mukherjee.
3868 LS—I2
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SHRI BASUMATARI: And, the
Deputy Minister also; I  should be
fair to her also. I ‘velcome tihem.
There was a missing rallway B. G.
line. fter the war I used to
say. thanks to Mr. Chou-En-Lal
we goi the railway Lline, There
15 a broadguage line form
Calcuita to New Bongaigaon. Our
request has beer to extend it to
Gauhati. It was included in the last
year's rallway budget but this ycar due
10 Hinancial stringency, I am told that
it hag not been included. Is it not
unfair to Assam ? This is a missing
link and I tequest the hon. Finance
Mimster to allot money to the railways
50 that the raiuway line from Bongal-
gaon to Gaunati could be extended.

Everybody knows about the scarcity
conditions in respect of food in our
State due (o Biahmaputra floods.
Qur cry has been a voice 1n wilder-
ness, we have not been able to reach
their hearts #nd ears. We want that
1t should be crntrolled, just Lke the
Damodar Valley Coiporation or some
arrangement snould be made I am
not an expert but I can say that our
State should be saved from the
ravages of this river

As 1 am the Chairman of the Com
mitiee on the weltare of Scheduled
Castes and Scheduled Trnibes, I will be
fa.ing 1 my duty if I do not speak
aboul the tribalg and scheduled castes.
The country has been developing like
anything but there are still areas 1w
the tribal pockets where communica-
tions are difficult. We want the offi-
cers and the Munsters {o pay wmore
heed to the problems of these areas.
In the Eastern zone the tribal people
have been given separate statehood
such as Nagaland. Mizoram, Megha-~
laya ete. But upnrest is still there.
Government must examine carefully
the reason for this discontent and un.
rest and find out why these tribals
are not co-operating with the Govern-
ment in spite of the fact thmt their
demand for statehood had been conced-
ed. Only the other day three officers
were killed in Mizoram.
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There is another agitation in all the
states. There are more than 600
dialects and there is a hue and ery
thut these languages in the Roman
script should be introduced as a
medium of instruction. I do not know
wherefrom this agitation has come
Wherever I want as a chairman of the
Committee of the welfare of SCST, I
have been asked; why do you not ask
the Central Government to introduce
the tribal language in Roman script
I appeal to the Deputy Minitser and
the Minister of State to consider why
this type of agitation is there. Only
recently mine tribals were killed alorg
with 2 CRP men in Assam. What is
the reason? It has to be examuned
why there sre tribals who still fee1
disgruniled aud who fight for small
things, why government failed 1o
create contidence in their mind.

The tribal people have not been able
to come up to the level of the Schedul.
ed Castes even. As Chairman of the
Committee on Scheduled Castes and
Scheduled Tribes I can say this with all
authority. Wherever I go, I have been
asked by the tribal people why, in spite
of the Committee on Scheduled Castes
and Scheduled Tribes having been
constituted, their position in the
services ang their economic conditions
have not improved.

Coming to the services, article 333
seems to stand in the way, and Bo it
should be suitably amended. It is a
case of Gog proposing and man dis.
posing. What the Constitution has
given, what Mahatma Gandhi was
pleading for, is being denied 1o the
tribal and scheduled castes people under
the pretexi o’ this article. The article
reads:

“The claims of the memberg of the
Scheduled Castes and the Scheduled
Tribes shall be taken into considera-
tion, consistently with the mainte.
nance of efficiency of administration,
in the making of appoiniments to
gervices and posts in connection with
the affairs of administration, in the
making of appointments to services
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ang posts in  connection with ‘the
atfairs of the Union or of a State.”

So, the guestion of efficiency comes, {t
seems, only in the case of the Schedul.
ed Casteg and Scheduled Tribes. Why?
So many people are promoted from one
Class to another. The question of
efficiency does not arise there, but in
the case of the Scheduled Castes and
Scheduled Tribes this question comes
up.

As Chairman of the Committee 1
have examuned the Secretaries of the
various Mimstries, the Chuef Secretarieg
of the States and the Ministers concern-
ed, ang they generally say that sull-
able candidates are mnot available.
What do they mean by suitable candi-
dates? When they talk about suitable
candidates in the case of Scheduled
Casles and Scheduled Tribes, they have
a mental reservation. I say thig from
experiance.

For instance, I examned the Head-
quarters of a Railway and they said
that suitable candidateg were not avail.
able. Actuaily, twelve Scheduled
Castes and Scheduleg Tribe candidates
had applied tor the post of a clerk, but
they said they had received no applica-
tions. I took the applicationg and the
candidates along with me to the formal
Committee. Then they searched the
office, they took halt an hour, and they
collected all the twelve applications and
brought them. They were caught, and
they haq to admit fault and the candi-
dates would be appointed within three
or four days,

Similarly, when 1 examined the
Ahmedabad Branch of the Reserve
Bank of India, the same question came
in. The minimum qualification requir-
ed for a particular post was only
matriculation, but nine graduates had
been appointed ignoring the Scheduled
Caste and Scheduled Tribe candidates
who were disqualiied. When the
matter was brought to their notice, they
promised to do the right thing, and they
have now been appointed.
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Therefore, it ig not a question of suit-
sble candidates not being available, it
is a question of the mental reservation
of the authorities concerned. So, this
mental reservation must be removed.
I cannot remove it as Chairman of the
Committee or as a Member of Parlia-
ment, Only the Ministerg can do it.
H they gepak to the officers concerned,
they will obey. That I8 my suggestion
to the Ministers.

What ig the position of the Schedul.
ed Castes and Scheduled Tribeg in the
fleld of gervices? Up 1{ill now the
percentage of employment of the
Scheduled Castes and Scheduled Tribes
is very low.

In the Class I, Clasg 1I, Class III
categories in Central Government
service is only 2 58, 4.06 9.59 respective-
ly in case of Bcheduled castes. In
regard to scheduled tribes, the corres
ponding figureg are 0.48, 0,43 and 1.75
per cent. This is the condilion of the
poor scheduled castes and scheduled
tribes in Government services. In the
public gector undertakings, the corres-
ponding figures are 0,67, 0.88 and 8.07
per cent in the case of scheduled castes
This is the condition in public sector
where the reservations and promotions
policy hag been accepted, and in the
case of scheduled tribes figures read
like that—0.18, 0.19 and 2 21 respective.
ly

When I was examining the various
Secretaries of the Ministries, you will
be surprised to know that they tried to
convince me saying, “Why do you want
reservation? Will it not lower down
the standards?”. I had to use some
harsh words and T told them. “Whether
you admit it or not, Parliament is the
highest forum of this democratic coun-
try. This commitiee hag been constitut-
ed by that highest forum ang you have
to implement this” Then, only they
sald, “We shall obey you, Sir.” This
ig the mentality of the officers, which I
have found after examining them for
four years. The question is how to re.
move this kind of mentality of the
officery and sometimes even minfxters.
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In the fleld of education, the percent.
age of literacy for the whole country
which wag 5 per cent in 1945 has now
imncreased to 29.45 per cent. But still
the percentage of literacy in the case of
scheduled castes and scheduled tribeg
is 14.71 per cent and 11.29 per cent.
But we should remember that the per-
centage of literacy iz as high ag 55 in
1 district of Khasi Hill, 53,79 in Mizo-
ram und 27.40 in Nagaland. If you
deduct these figures, the percentage of
literacy 1n parts of the eastern region
comes to only 5 or 6 per cent of the
literacy in the case of the whole sche-
duled tribes in India. This 1s the
development of the scheduled tribes in
the country! 1 appeal to the Prime
Mimster that as fhe mother, she should
look after the interests of the schedul-
ed castes and scheduled tribes in the
country,

1 am grateful to the Government of
India for opening pre-examination
centies for the scheduled castes and
scheduled tribes for the IAS and IPS
Examinationg in Allahab:.d, Punjab and
Madras Beceuse of this the percen-
tage ot scheduled castes and scheduled
tribes in the IAS and IPS is higher
than In the Class I and Clasg II services
of the Government of India or State
Governments or public sector under-
takings. I request the Government to
establish such pre-examination centres
for recruitment to the other Central
Services alsu. They should alsp set
apart money to be given to the.State
Governments so that they can also sed
up pre-examination centreg for Class I
and Class II services in the State Gov-
ernments, Unless you do this, you can-
not develop the Scheduled Castes and
Scheduled Tribes. You have already
seen the agitation among the tribal
people in the western zome.

Reservation for promotion has been
accepted by the Department of Person-
nel. So, in cddition to the pre.exami-
nation centres for new recruits, there
should be pre-examination centreg for
the employees in service so that no
Scheduled Caste or Tribe employee s
disqualiiled for promotion, 'There
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should be opportunity for in-service
training for them. Many of the
Organizations ang departments have
accepted this in principle subject to
approval by the Central Government,
which meang the Ministry of Finance.
8o, it the Ministry of Finance accept
this proposal, in every department there
can be in-service training for promotion
in which case the question of unsuita-
bility of employeeg among the Schedul-
ed Castes or Tribeg will not arise. If
you really want {o give falr repesenta-
tion to the Scheduled Castes and Tribes
at all levels of adminisiration, this
should be done.

The Government of India were very
king enough to establish tribal develop-
ment blocks and some 504 blocks have
been constituted in all areas which
have a tribal population of 66 per cent.
What i the purpose? The purpose is
to bling the infro-structure and
develop the blocks areas on all fronis
I have been visiting these tribal blocks
from time to time. i is true that
some of the objectives of the tribal
blocks have been achieved. Roads
have been built in inaccessible areas,
medical facilities have been provided
and schools have been opened. But
while this improvement has taken
place, the land has heen taken away
from the tribals, mostly by the
sahukars. Even though they were own-
ing lands, now they have become
tenants in their own lands, what we
call “Adhias.” Then, even though
schools and colleges are there, if you
go inside you will see cowdung and no
boys and girls. This ig the plight of
the Scheduled Castes and Tribes in
the tribal blocks. So, T want some-
thing more to be done for the deve-
lopment of the tribal blocks.

In the earlier days, the then Minister,
Shri Datar, used to say that so far as
the development of the Scheduled
Castes and Tribes is concerned, so
much of money has been set apart. We
are not concerned with the mere al-
Iocation of money. We are concerned
with the represeniation glven to the
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Scheduled Castes and Tribes. What 19
the implementation done, what is the
work done for the development of the
Scheduleg Castes and Tribes, that 1s
the main question. If something 18
not done, why is it not done? Only
the other day I read in the newspavers
that 90 people were killed. Was any
enquiry made into it? When something
ig going on inside, you have to look into

thaa.
18.00 hrs.

o gudw surr wwi (Faver)
awnfa #geT, ¥ FT a9 &1 andT
FX g AT farer wHlt oft 'y svam
g W SR 1w Ffen afifeafy
# garr ¥ g oF T awe v
forar & Forerdr o wyra qwelt & FF dw
T S WETE, AR qTTY, SEEY A
I w1fE == @) o 37 0
Fzr A w2 W f A S
g9 & wmavas N9 ¢ oW oawT Iw A
we? fom el # e & @w
e %1 INTEA TJEH F I§ F WK
fowmm feqrmr mv 2 ) @A o
awe & Arey & 3y #1 99re" agd 7,
faorelt da1 #@¥ &, IE7w TN A
of & g% fegr omrm fomd SamET
a3, ®aw A I FT A §

awmfa #ghey, & s greaw &
g A5 S w1 s orsfed
i g fF ag amr wdr & 5 owo
s 3fy Swarew agry A A7 & afEr
I8 F oY Faw a9 F a9 Y syweqr
O AE ¥ § IWRET T W 4G
uagE TG ¢ 1 AT R e aw
¥ W F7 g & IvOET W ¥ g
¥, g7 Fgtag fow gz o gar
g1 g W19 WA FORIX ¥ e
8 a1 T FTerT ¥ | wEwr frr
T wrfgy | W aAy & B owfa
Jae aE & fad i dY vreww
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&, feurd, vdow, wed v, gt
sty Y wraws €, AT o oww &
wOTaT AW &7 age qgveqr & | wwferd
§ WY IAET a@N Hr ATT A G,
st gt wrEww gl Y qghar
FE & ITC W WU A FIY AT FY
ag wey 7 g fF oY Senew e ar
FTETT & g7 A1 § 37 FeTiaA &
WA ¥ garq W W g, a9 aF
FaTEA AEY 43 A1 | WA A% ¥ @
Wt fraw o w9, Savw § oW
g =it & wrey &Y & arafoua &
I qTH WTH g AOHTL FT, AR
FHT TR Y 1 7157 TLFT7 g, S
TEY T | WA AAHT HwTved g
fagre & 10 o9 oger @fge wwgdd A
s wagdr i gt s faEr
# gt a ot e qaver | & 9w
g% fagm aar ¥ qv 1 e & aga
st g fF 10, 12 T ¥ R 0w
TiF § o 39 FE ¥ gafes o A
IR gz #1 9 gER gra Fraifo
e g8 # wogdy faer e o,
oF a7 At | wwar o
e ¥ ux foey =smaw fewr @mAT o
aq Y wf Aaw wagd v aw e
wig ¥ A faer ary W) oATee Wi
g < & @, @w, fard, w9
st wify, afea afest &)1, R &
WG 9T AF A IWaA 59 &,
v 33§ fgamy & ag o937 ad wmar,
fF @7 go vamew # gmEr o s
fgear & a9 o% Py Iwvaw @eT @
TEUFAT L W WA F AT F
WTOT §TO 9FOTH T &) W )

™ Fa § v A sogd =),
B framt 1, ghomt, mfarfaat
T fre® vt & o w1 IoTT TET & )
Y 37 gy § o i W ¥ wre el
ww 7, g & far T o, Ak
g & fordy w Al ) O R Y A
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aw ¥ aga wHr Y WAl geiv g e
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TR T g ? on fram,
giem, sfeardy o o fred =t
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AT &7 W & wiw femm for wa
gfr fer o & @ & A s,
@ g7 gz fF @ gl afard
Afirat § 7 7 @ni 3, W ow T
I | Fr gL AG ILA AT A
fd gt feafr gt afer s 3w &
fretas #1 4@ g H4, TG F7 g
f WM am A A aE | Wi
Y g & FF 3w & s @y
T ag wearEr st wifzarar ghom,
afigt wage WO e & =R
fretar Fma g, T @ & fag
garQy qf vy sirfa } gwdt g ofcadw
FIAT QAT |

ST TR § 57 § JATEA AL
o &%t F1 wemE fEn, aEwrd
FF1 ¥ meaw § =0 fearT £ agaeqr
g1z feami, aerdEd w@ dfwes
gl & fwr & & 1 afE
AT 9T WEE E, Y TaE 6 9
fram st afrge woge A aErderd
&1, forhr gvrg @Y ¥, T=rE SN
§, o fray afgos & & go X
T &% §, aEerh &% § ww
far ? & wma g B o1 wfoww &
T &1 Q& T forg W SewreA agy
¥ foxr far gm0 ww gf wfw
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WY E @i s e d | AT AT
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WTT 9% F53 H g | AL 98 § o
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A AHL 78 T § o Sfwy wage §
w gerdare § 1 27 AW & am o
GdY # IR AQE W AE o7 G
gav a¥ frar § 98 a9 15 shoma
A FY FT T T § W = & A
F73 € 9T 85w T AN dfaw
w®E | we w9y £ fr efa wfe
& oy o & ¥ fod 9 I |,
o G @ S T 7§ A a7 g 9 X
WO AN FT IA 41 WO ATAT FLA AT
g 98 g & w A feara o §
srdaTAA wr & T g & A I e
wyar wred & faamr 1 qfeomeegey
T4 TIY FT AR & grar §, ;T I
FT T TATST & AT

I FATHMT & T® I
FfERarR g § ) v w9y
tfr frm & o ey wie &
oI IR TATFT HAZA | HATTRT
g fowmr & o s £ ay
FT A ¥ ol fomr wear & fper wodr
F wEWFAT gA TEHE EE )
IE F AL KT Y A A AAr
1 Ffy W g< P #Y oF o 3w
& AfTr | 37 aTgE B TSATH A6
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T qF A A F F T AT
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Hfed arfe feary wom B oy iy
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& ag wgar § & ww fowrf ¥ @
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g4 qqET ey & & T WAl Y
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STHT T | W19 5 B Ay e ag A
& e & | W £ aE A g wheY &7
FETY HY FTHFA § | TT TG F JIAT
¥ & wlrT &\t IITE )

oot guTe awardy St 7 el
o gfoomt #1 af @ & geamg &
Fg @ ¥ | 59 F fa¥ o 71 Hify azadd
gt 1 o fEe  wrw wfad § ghom
wifeamt w12 fre? ot & &y frar &1
for #Y wear ssufaua &, & & &fa-
Aq Y sqcHE, 79 E W faa gy
/Y FY deur 15 0@ §, F qfaqw §
95 qedz &1 Fafau my &Y ax #14
MR A F e ¥ AR
TR B Rl & &7 1 oo A A
wfadw ¥ aras ¥ wor Ay w1 qgwan
g o B faee € st e §
FaF afeaTT & Frt 1 919 &) sarEr
g &1 grit R 9 FAE 2 WK FA
s FE 4FT AfAME 1 A A WY
FaR o afaEe F s o g,
A A T A A F A OF
Fergn AT e g | § ot www o
¥ TG 97 | A T AR ol F A
gegr 41, 9 Ar@ AT X 7§ sw et
¥ T T A A E I AR AR d
g gl mw & qr ¥ %
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8§ Afer fox ol o W) Al it
forereft § 1 gt & swge onfy wa &
frdy g€ & 1 wror ged oY ) wfaw ¥
¥ & e At & 1w oo Y
& & FU AT | AICATT AERT
& @Yo Qo qrw firar gur ¥ Wik wifs
Troger &1 2w A v & oy §
AT 97 ) AFQ ey &0 &
W79 BT 713, 5 qF S aqwary ey
g ot faten, we@w fawwm,
faem s @R T § 1 9y A
AT F vrar § afeT 99 w1
7Y frerdft & | oW a g § A WY ww-
g grl, @ g JET oW 9%
faeara 7Y sw w3 | e AT wgA
mpifsai P s{E 99 wum
s AT 7R w9 wEEd 9T aEw
et TRl ¥ a9 § o awe B
| FT@T N

18.20 hrs

BUSINESS ADVISORY COMMITTEE
FIery-THHRD, REM

ik -

THE MINISTER OF "WORKS AND
HOUSING AND PARLIAMENTARY
AFFAIRS (SHRI K RAGHU
RAMAIAH); Sir, 1 beg 1o present the
Filty-third Report of the Business
Advisory Committee

MR. CHAIRMAN: The House stands
adjourned to re.assemble at 11.00 A.M.
on 12th March, 1975.

18.22 hrs.

The Lok Sabha then adjourned till
Eleven of the Clock on Wednesday,
March 12, 1975/Phalguna 21, 1896

(Saka)



